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1
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 223 OF 2025 

IN THE MATTER OF: 

NEWS ITEM TITLED "YEH BHI AJAB CRORE KE BANE NAALE 

MEIN BHARA MALBA AGAL BAGAL SE NIKAL RAHA PAANI" 

APPEARING IN DAINIK RH A SKAR DA TED 25.04.2025 

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1 - JABALPUR 

MUNICIPAL CORPORATION 

I, Preeti Yadav, W/o Dileep Kumar Yadav, aged about 34 years, presently 

working as Commissioner, Jabalpur Municipal Corporation, do hereby 

solemnly affirm and state as under: 

1. That I am the Municipal Commissioner of Respondent No. 1 and as 

such, 1 am fully conversant with the facts and circumstances of this 

case. 

2. The present original application was registered by this Hon'ble 

Tribunal in exercise of its suo-moto jurisdiction. The present 

application is concerning the drainage infrastructure in Jabalpur, 

Madhya Pradesh. This Hon'ble Tribunal had vide order dated 

07.05.2025 had directed the Respondents to file a reply before the 

next date of hearing. 

3. That in view of the above, the Respondent No. l would like to place 

on record the following: 

(A)BRIEF ABOUT THE PROJECT: 

1. DPR of Rs. 326.49 Crore {Rs. 254.32 crores (Estimated value)+ Rs. 

72.17 crores (Escalation Value)} was approved for the Pucca 
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Construction of the existing drains by Government of India, Ministry 

of Urban Development (CPHEEO) on dated 27.10.2009 under 

Centre's JNNURM Storm Water Drainage (SWD) Scheme. The 

Pucca construction of totall 33 Nos drains along with 05 Nos Primary 

drains (i/c OMTI & MOTI Nallah) was proposed under the said 

scheme. Approval of the Project from Govt of India is annexed as 

Annexure-R-1 for reference. 

2. Under this JNNURM Storm water Drainage scheme, all drain's 

size/section was designed as per the CPHEEO manual guideline by 

taking previous 50 years rainfall data, which was also approved by the 

competent authority i.e. Government of India, Ministry of Urban 

Development (CPHEEO). 

3. After the approval, the work order of Rs. 374.99 crore was issued to 

M/S Larsen & Toubro Limited, Chennai, on estimated value through 

transparent tender process for being a lowest tenderer. The Work 

Order is am1exed as Annexure R-2 for reference. 

4. Before starting the execution, the contractor submitted a field report 

showing an actual approximated length of 145.60 km remaining 

Kaccha drains, which needed to be constructed under this JNNURM 

scheme. As some of small drains were already constructed under other 

different schemes. Report of remaining drains is annexed as 

Annexure R-3 for reference. 

5. After the submission of field report, all the work was executed as per 

the approved Drawing/Design and relevant size of drains respectively. 

6. It is submitted that there was a provision of escalation in the 

contractor's agreement, which was causing the additional financial 

burden on the Municipal Corporation. So, during the Hon'ble Mayor's 

Council Meeting dated 19.09.2017, it was decided that "No further 

work should be executed from the L&T as the rates with escalation 

was exceeding the prevailing rates at that time for similar nature of 

works. Hence the work was terminated through office letter no. 

NURM/2018-19/25 dated 03.05.2018. Honourable Mayor's Council 
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instruction and termination letter is annexed as Annexure R-4 for 

reference. 

7. It is also kindly submitted that, total Rs. 364.24 crore (i/c Escalation) 

was paid to the contractor for the only work executed by him. The 

balance work of this scheme still has not been taken under any other 

scheme yet. It is kindly submitted that some of the Major drains 

(Omti& Motinaalah), which were kaccha & wider before the project 

was initiated, but the Pucca construction of all these drains in relevant 

width & section was done as per the drawing & design approved by 

CPHEEO. 

(B)Planning for completion of SWD balance work and developing a 

Storm water Drainage master Plan 

1. It is kindly submitted that, the reason for not completing the balance 

SWD work is that, the municipal corporation was going through a lot 

of financial burden from the different scheme and works, and was 

unable to arrange the required funds. Although corporation has taken 

priority wise drainage work in flood prone area into the account and 

issued the tenders to complete the work within the time limit. 

2. Further 1t 1s kmdly submitted that Municipal Corporation has initiated 

the request to National Disaster management Authority, under Govt. 

of India, Mitigation department, New Delhi via office letter dated 

09.06.2025, requesting for inclusion of Jabalpur City under the Urban 

Flood Risk Management Programme (UFRMP). The letter is annexed 

as Annexure R-5 for reference. 

3. It is submitted that the corporation has already informed the said 

department about the factors causing flooding and which is disrnpting 

civic life, damaging infrastructure and posing serious public health 

like, Inadequate and outdated storm water drainage network, 

encroachment on water bodies & drainage channels, high intensity 

rainfall due to climate change, vulnerable low-lying settlements with 
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limited flood coping capacity etc. which needs intervention and 

support. 

4. It is also submitted that the corporation has asked for the technical 

support from the said department for; 

• Strengthening Storm Water and flood management infrastructure 

• Implementing nature based solutions for sustainable drainage and 

water retention 

• Deploying GIS based flood mapping and early warning system 

• Safeguarding lives, livelihoods & urban assets through targeted 

flood mitigation etc. 

5. It is again kindly submitted that National Disaster management 

Authority, under Govt. of India, Mitigation department, New Delhi 

has assured to include the Jabalpur city under scheme and is ready to 

give grant of Rs. 150-200 Crore for the work. The letter of approval is 

expected to be issued in this month. 

6. It is also kindly submitted that corporation is also hiring the technical 

expert team to survey, plan and execute the Storm water drainage and 

Management plan. This team will plan study of previous 50 years 

rainfall data with change in intensity of rain due to climate change, 

and will plan a complete SWD network master plan, digital elevation 

model, drainage cleaning management manual and sponge area of the 

city and will also provide the expertise during execution. The expert 

hiring process is in progress After this work, we can surely say that 

storm water drainage management will be much better than as it is 

right now. 

(C)Cleaning of Existing drains 

1. Drain cleaning in the city is conducted using a combination of manual 

and mechanized methods, depending on the drain category: 

• Primary drains are being cleaned entirely through mechanized 

equipment such as desilting machines and excavators. 
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• Secondary drains are being cleaned through a mix of manual 

labor and mechanical assistance to ensure efficiency and safety. 

• Tertiary drains are being cleaned manually by the Nala Gang 

workers due to their narrow and inaccessible nature. 

2. The Municipal Corporation has organized a dedicated Nala Gang 

consisting of 286 members, strategically divided across all 16 zones 

of the city to ensure comprehensive coverage of drain cleaning 

operations. 

• The Nala Gang manually cleans all secondary and tertiary drains 

across the city using all safety and safai suraksha equipments. 

• For the primary drains, as well as other major drains, mechanical 

cleaning is carried out using JCBs , Super sucker and other heavy 

machinery (110,200, 270 etc) to ensure thorough desilting and 

removal of accumulated debris. Total 14 heavy machineries are 

used for drain cleaning. 

3. The encroachments in the Madan Mahal area have been carefully 

identified and listed by the JMC. A dedicated encroachment clearance 

drive has been carried out by JMC to remove illegal ubstrucliom; arnJ 

restore the free flow and maintenance of drains in the Madan Mahal 

locality as well as other affected locations in the city. 

4. It is kindly submitted that the picture of Moti Drain published in the 

said news paper, was taken in April 2025. The Corporation has 

initiated the cleaning before the rainy season. At present there is no 

waste blocking the said drain. Photograph is annexed as Annexure R­

.fi for reference. 

5. Regarding the news published in the newspaper "State PWD 

department has constructed the Flyover Piers in the caniagc way of 

Omti drain, which is obstructing the flow", It is kindly submitted that 

State PWD (SPWD) department had informed the corporation about 

the necessity of up-ramp of the said cable stay bridge, for which pi ling 

and constmction of piers was needed. Although it is kindly accepted 

that some piers is constructed in between the carriage way of OMTI 
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drain, but SPWD experts has already taken the required measures to 

avoid obstruction in the flow and made the bypass drain for the 

obstructed carriage area of the same. SPWD has communicated about 

all the measures and solutions which have been taken to avoid the 

obstruction in storm water flow via letter dated 04.07.2025. Letter is 

annexed as Annexure R-7 for reference. 

(D)City's Door-to-Door (D2D) Waste Collection Management 

1. The Municipal Corporation operates a well-structured door-to-door 

waste collection system utilizing a fleet of vehicles and manpower: 

• The fleet consists of 396 mini-tipper vehicles, 150 

rickshaws/handcarts, and 10 refuse compactors. 

• The city also operates 3 garbage transfer stations, supported by 8 

hook loaders and 16 portable compactors to efficiently manage 

waste logistics. 

111 Household waste collection is conducted daily between 6 AM and 

2 PM, while commercial waste collection is scheduled between 2 

PM and 10 PM, using the above-mentioned machinery and 

vehicles to ensure timely service. 

2. Methods and Monitoring of D2D waste collection management: 

• The methods described above form the backbone of the D2D 

system. 

• Monitoring and supervision are conducted through the Integrated 

Command and Control Centers (!CCC) located at Chandal bhata 

and Damohnaka. 

• All vehicles are equipped with OPS-enabled tracking systems. 

• Each vehicle's route is carefully planned and defined in a beat­

wise manner covering all wards in the city. 

• The ICCC continuously monitors the movement of all vehicles to 

ensure 100% door-to-door coverage and prompt service delivery 

city-wide. 

3. Penalty and Enforcement Measures: 
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A total of 720 Nos penalties amounting to U,85,350/- were issued 

for violations including illegal waste dumping, throwing garbage in 

unauthorized places, non-compliance with Municipal Solid Waste 

(MSW) rules, and violations related to the use of Single Use Plastics 

(SUP). Month wise penalties are as under; 

Month Total Penalty Penalty Amount 

(Y ear-2025) (in Nos) (Rs.) 
i 

January ! 278 102900 
I 

February I 245 54800 

I March 115 78050 

Aµ1il 59 10300 

May 8 2100 

Jun 15 7200 

Total 720 285350 

I 

I 
I 

These enforcement actions forms a key part of the city's strategy to 

maintain cleanliness and discourage improper wask disposal 

practices.It is kindly submitted that Jabalpur Municipal Corporation is 

doing all efforts to make the waste collection management to its best 

standards. 

\ Identified the deponent/executant 
who h;;r;:; signed in rny presenCl'7, 

VERIFlCA TJON 

NT 

I, the deponent named above, do hereby verity that the contents of the above 

affidavit are believed to he true and correct on the basis of the information 

derived from the record and nothing material has been concealed therefrom. 

Verified on this 09th day of July, 2025 at New Delhi. 

10



ANNEXURE R-1 8
F .No.Q-12045/13/8/N URM/2006-CPHEEO 

Government of India 
Ministry of Urban Development 

(CPHEEO) 

Subject: DPR for Storm Water Drainage System of Jabalpur City proposed 

under JNNURM at an estimated cost of Rs. 254.32 Crore (Revised) -
Technical Appraisal-Regarding. 

Ref: (1) JNNURM Division O.M. dated 22/23.3.2006 

(2) OM No. K-14012/66(8)/2006-NURM-II dated 1.5.07 
(3) OM No. K-14012/66(1)/2009-NURM-III dated 24.2.2009 
(4) OM No. K-14012/66(1)/2009-NURM-III dated 18.9.2009 
(5) Letter from Municipal Corporation, Jabalpur No. 

JMC/NURM/2009/2802285 dated 12.10.2009 

The DPR for Storm Water Drainage System in Jabalpur City was received 

by the NURM Directorate of the Ministry in various forms and at different points 

of time for consideration under JNNURM. The NURM Directorate had been 

forwarding the DPRs received for technical appraisal by CPHEEO. 

CPHEEO had technically appraised the DPR received in March, 2006. Th is 

was limited to the infrastructure development proposed for the Omti Nallah 

only. The topography of Jabalpur city consists of five natural drainage zones 

namely, Omti Nallah, Moti Nallah, Uldana Nallah, Khandhari Nallah & Shah 

Nallah. Only the Omti Nallah was taken up for development of comprehensive 

SWD. The CSMC had examined the DPR but did not approve the same as the 

city-wide approach for SWD facilities was not met. 

Therefore, the Ministry had requested Jabalpur Municipal Corporation 

(JMC) to prepare a comprehensive DPR for SWD for the entire city. JMC had 

submitted such DPRs to the Ministry for approval but the technical appraisal 

revealed several shortcomings in the DPR such as inadequacy of rainfall data, 

incorrect analysis of rainfall data both of which affect the entire SWD network 

' proposed physically and financially. CPHEEO had been interacting with the 

Jabalpur Municipal Corporation directly and also through NURM Directorate for 

correcting the technical and financial proposals of the DPRs. The latest revised 

DPR submitted through NURM Directorate dated 18.9.2009 had furnished 

several required corrections. But it still had certain issues regarding the 

applicability of ADB SoR vis-a-vis the unified SoR 2002 of PHED, GoMP. Finally, 

all the requisite corrections have been carried out by JMC and their Consultants 

duly interacting with CPHEEO. 

The following Officials and Consultants of JMC have attended CPHEEO in 

the recent past for technical discussions and for carrying out necessary 

corrections. 

S No Name of Officer Designation Dat es of Visit to CPHEEO 

1 Shri Ajai Sharma Exe. Engineer, SWD, JMC 16 October 09 

2 Shri S.K.Dwivedi Exe. Engineer, SWD, JMC 27 October 09 

3 Shri K.G. Agrawal Consultant to JMC 2,7, 12,16,26,27 Oct' 09 

4 Shri Kuldeep Singh Consultant to JMC 2,7, 12,16,26,27 Oct' 09 
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The details of technical appraisal are as follows: 

1. Proposal DPR: Storm Water Drainage Sector: 

DPR of Integrated Storm Water Drains (Including 

Omti Nallah) at Jabalpur City for Development of 

infrastructure services at a cost of Rs. 254.32 Crore. 

2. Name of State/ UT Madhya Pradesh 

3. Name of City Jabalpur 

4. Objectives To provide comprehensive Storm Water Drainage 

System with integration to the existing SWD and final 

disposal through the natural drains flowing into River 

Pariyat and then to River Narmada. 

5. 

6. 

l 
l 

' I 

. 

' 

Whether 

prepared 

Background: 

CDP is Yes 

Jabalpur City receives and average annual rainfall of about 1386 mm ( 

mentioned in CDP) which is substantially higher than the national average of 

893 mm (LPA, from IMO website) . The natural relief of the city is marked by 

heights and valleys providing excellent natural drainage. However, with 

increased urbanization, increased pavement area coupled with 

closure/development of very small & minor drains, the city has started 

experiencing flooding. The CDP mentions that Jabalpur had experienced 

flooding even during normal monsoons in 1991, 1994, 1998 & 1999. 

The highly flood-prone areas in JMC are: 

• Areas lying in the catchment area of Ukhari Nallah; 

• Areas lying at the foot-hills of the Madan Mahal Hills; and 

• Low lying pockets across the city . 

The CDP mentions that Municipal Corporation has been addressing the flooding 

problem on a piece-meal approach, attempting to solve local flooding problems 

by constructing drains in flood-prone areas and linking them to Nallah. 

However, Scientific and permanent solutions are to be worked out for 

preventing flooding in the city. 

There have been no systematic efforts in the past to study the drainage 

system covering the entire city. Jabalpur Municipal Corporation (JMC) had been 

taking up the drainage works to solve only the local problems due to fund 

scarcity. With the assistance available under the JNNURM, JMC's objective in 

SWD is to study the storm water drainage in totality and identify the reasons 

for the flooding and provide efficient drainage system to avoid the frequent 

flooding in the city area . 

Urban Infrastructure Development in Other Sectors: 

The Government of Madhya Pradesh and Jabalpur Municipal Corporation have 

taken up the ADB assisted UWSEIP/ Project UDAY Project for improving the 
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7. 

i 

; 

' 

I 

urban infrastructure in water supply, sewerage and solid waste management 

Sectors. 

The Ministry has also approved two DPRs for providing sewerage facilities in 

Jabalpur. 

As the city /State Governments have already taken up urban infrastructure 

improvement projects in priority sectors of water supply, sewerage and solid 

waste management with either GOI or ADB assistance, the only other Sector 

requiring assistance for improvement in infrastructure is the storm water 

drainage. 

Accordingly, a comprehensive Strom Water Drainage DPR has now been 

prepared and submitted by JMC for the consideration of the Ministry under 

JNNURM. 

8. 

Present Status: 

The Existing storm water drainage system of Municipal Corporation of Jabalpur, 

is divided into five major drainage zones. These drainage zones are based on 

the natural drainage area of five major Nallahs flowing through the Municipal 

Corporation area. The major drainage zones are: 

1. Uldana Nallah drainage zone 

2. Moti Nallah drainage zone 

3. Omti Nallah drainage zone. 

4. Shah Nallah drainage zone 

5. Khandhari Nallah drainage zone 

With increased urbanisation in Jabalpur, problems of flooding are being 

recorded in the city. The major drainage problems identified in Jabalpur are as 

follows: 

1. Inadequate drainage system from habitations to final disposal in 

Nallah. 

2. Increased urbanization and increased imperviousness. 

3. Lack of SWD network in most urbanised areas. 

4. Un-improved hydraulics of natural drains ( due to unlined Sections) 

The CDP mentions that Jabalpur had experienced flooding even during normal 

monsoons in 1991, 1994, 1998 & 1999. 

The JMC has tried to rectify these problems in storm water drainage by 

preparing a comprehensive DPR as per the provisions of Manual on Sewerage 

and Sewage Treatment (Storm Water Drainage Section) published by the 

Ministry and the inputs provided by CPHEEO while examining the initial DPRs. 

Need of the Project: 

The CDP mentions that Jabalpur Municipal Corporation has been addressing 

the flooding problem on a piece-meal approach, attempting to solve local 

flooding problems by constructing drains in flood-prone areas and linking them 
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to Nallahs wh erever feasible within avai lable fund s. CDP acknowledges that 

Scientific and permanent solutions are to be worked out for preventing 

flooding in the city. 

Accordingly, JMC has prepared this comprehensive DPR for St orm Water 

Drainage based on rainfall data obtained from IMO (Autographic rainfall data) 

and provisions of the Manual on Sewerage & Sewage Treatment published by 

the Ministry. 

The proposed DPRs provides for 100% coverage and connectivity of the 

Storm Wat er Drainage network with due linkages with the existing SWD syst em 

in order to prevent flooding within the parameters of flooding frequ ency of 

once ·in two years mentioned in the Manual for the design storm analysed from 

the records of autographic rainfall data for the city. 

9. Population Jabalpur MC 

Year 2001 10,98,469 

I Year 2010-11 11,99,686 

Year 2040-41 21,32,560 

10. Area of city 134.00 Sq.km 
I 

10. SWD Area Coverage Area under Area Under Total area of 

Existing system Project coverage after 

execution of 

Project 

5.40 128.60 134.00 

t Proposed project will cover entire 134.00 sq.km with 
' 

network as well as out falling to River Pariyat and to 

River Narmada 

l'l, Project components • Total Length of R.C.C. pipe drain - 88.060 Km. 

• Total length of R.C.C. covered channel drain -

l 73 .80 Km . . 
I • Total Length of Stone Pitching of natural Drains -

I 64.005 Km. 

Total length of Proposed improvement of SWD-

l 225.865 km 

1; Estimated Cost of the Rs. 25432.12 lakh 

project ( ~ ) 

1~ Period of 25 months 

implementation From Dec'09 to Dec' ll 

1~ Funding pattern 50%:20%:30% {Gol : GoMP : JMC) 
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Total Project Cost(ln GOI (50 %) GOG( 20 % ) JMC( 30 % ) 

Lakh) (In Lakh) (In Lakh) (In Lakh) 

proposed DPR 12716.06 5086.42 7629.64 

Rs. 25432.12 lakh 

CPHEEO 16324.43 6529.77 9794.66 

recommendation 

Rs. 32648.86 lakh 

16. Financial Phasing 

1
2009-2010, 2010-2011 & 2011-12 

for a total of 25 months 

l (Rs.in Lakh) 

Year Total Gol GoMP JMC 

(50 %) ( 20 % ) ( 30 % ) 

i 2009 - 10 (25%) 8162.21 4081.11 1632.44 2448.66 
I 2010 -11(50%) 16324.43 8162.21 3264.89 4897.33 I 

i 2011- 12 (25%) 8162.22 4081.11 1632.44 2448.67 l 
I 
I Total 32648.86 16324.43 6529.77 9794.66 
\ 

I 17. Implementing Agency Jabalpur Municipal Corporation 

; 

18. Annual O & M Expenditure 

' (Rs. lakh) 

i Existing 2008-09 Rs.3.46 Lakh + Rs.160.00 ( taken approx. 10% of 
I total estt. Cost of staff engaged on SWM & SWD ' 
: 

duties)= l 

i 
Rs.163.46 Lakh p.a. on SWD 

Proposed (20012-13) Total maintenance cost Rs. 497.01 Lakh per 

annum, after commissioning of project. 
i JMC will meet O&M expenditure for these 

SWDs from property tax revenues. 

19. Agency Responsible for Jabalpur Municipal Corporation 

O&M 

20. Estimated Cost for Rs. 32648.86 lakh 
; 

Consideration & approval 

! 21. SLBMs: 

Storm Water Drainage- Service Level Benchmarks 
I Benchmark Existing Proposed 

1 Coverage of Storm Water 100% 4% 100% 

Drainage network 
2 Incidence of water logging/ 0 Frequent in 0 

flooding several spots For design 
rainy season storm 
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I 

! 

ll. Coverage of Urban Poor & Minorit ies: 

The Details of Urban Poor and Minority Population Benefiting from the .project ( 
As per census 2001) are given Below 
Total Urban Poor= 275054; 

Total Minority= 167000 
s Category Total in city Al ready Storm Water drainage 
No . connected to system Beneficiaries 

Storm Water under t he Project 
Drainage 

1 Urban Poor 178054 - 178054 
Non-Minority 

2 Urban Poor - 97500 - 97500 
Minority 

3 Urban Non- Poor 69500 - 69500 
Minority 

Project Beneficiaries: 
Total Urban Poor (1+2) = 275554 
Minority Population (2+3) = 167000 
Urban Poor+ Minority ( 1+2+3) = 345054 

CPHEEO's com ments on DPR: 

► The DPR titled DPR of Storm Water Drainage System (including Omti Nallah) 

for Jabalpur City has been proposed under JNNURM has been designed and 

estimated as per the design provisions of the Manual published by the Ministry 

and the cost estimated as per State Govt. Departmental procedures. Ministry 

may consider t he same for providing ACA under JNNURM. 

► IMD's rainfall data for Jabalpur (autographic rain gauge data) has been 

collected for 25 years (made available by IMO for 1975, 1980 and 1985-2007) 

and analysed for intensity of rainfall , which is in order. 

-► Time of concentrations versus intensity of rainfall is plotted and Storm 

intensity curve is prepared. 

•► Tributary area for the drain ascerta ined from the detailed survey drawings 

prepared and marked in the drawings. 

► The land use plan of the tributary area is considered as per the approved 

master plan of the city confirmed by the JMC officials. 

► The imperviousness constant, 'C' va lues have been adopted as per the 

guideline values indicated in the Manual on Sewerage & Sewage Treatment 

and accordingly the intensity of rainfall has been calculated and the 

discharges have been determined in the catchment areas, which are in order. 

► The Design carried out by JMC through Snow Fountain Consultants has been 

based on the rational method suggested by Manual on Sewerage and Sewage 

Treatment and the design is in order for the design storm for the flooding 

--------- - -------- ----- --

16



14

frequency and t ime of concentration occurring the designed section at the 

point under consideration . 

► The detailed drawings, designs have been furnished and estimates have been 

prepared . 

► The details of proposed infrastructure are as follows: 

Jabalpur SWD -Zone wise Details 

Shah Moti Uldana Omti 
Khandhari Nala Nala nala Nala Total in 

Section Details Nala Zone Zone Zone Zone Zone M. 

R.C.C. Pipe Dia. 

150 0.00 0.00 0.00 0.00 200.00 200.00 

200 120.00 60.00 0.00 90.00 650.00 920.00 

250 105.00 120.00 0.00 240.00 745.00 1210.00 

300 141.00 300.00 60.00 480.00 2125 .00 3106.00 

350 90.00 210.00 90.00 360.00 1330.00 2080.00 

400 240.00 270.00 180.00 1000.00 1493.00 3183.00 

450 30.00 380.00 240.00 788.00 1064.00 2502.00 

500 30.00 345.00 180.00 770.00 1226.00 2551.00 

l 600 60.00 689.00 720.00 1660.00 3683 .00 6812.00 
I 700 90.00 800.00 1035.00 2851.00 2574.00 7350.00 I 
i 800 120.00 575 .00 1058.00 2760.00 4700.00 9213.00 

900 120.00 1170.00 1420.00 1742.00 1930.00 6382.00 

1000 120.00 660.00 629 .00 2803.00 1660.00 5872.00 

I 11 00 150.00 678.00 350.00 1943.00 3246.00 6367.00 

1200 180.00 310.00 575 .00 770.00 2791.00 4626.00 

'. 
1400 240.00 420.00 1588.00 4307.00 1922.00 8477 .00 

I 1600 300.00 540.00 420.00 1697.00 3462.00 6419.00 

I 1800 390.00 750.00 570.00 5000.00 4081.00 10791.00 
l 

Total 2526.00 8277.00 9115.00 29261.00 38882.00 88061.00 I 

! R.C.C. Covered 
I Drain 0.00 ! 
I 2.4 X 1.65 0.00 30.00 0.00 0.00 30 60.00 

2.6 X 1.75 0.00 1200.00 2050 2390.00 3843 9483.00 

i 2.8 X 1.85 630 1565 .00 582 1495 180 4452.00 

! 3.0 X 1.98 3219 180.00 0.00 1282 970 5651.00 

3.2 X 2.05 1290 100.00 220 1676 2093 5379.00 

3.4 X 2.15 1130 0.00 0.00 2910 2427 6467.00 
i 

3.6 X 2.25 480 0.00 0.00 1715 3780 5975.00 
I 
I 

3.8 X 2.35 570 0.00 0.00 0.00 5320 5890.00 

' ; 4.0 X 2.45 600 0.00 3920 120 679 5319.00 

' 4.2 X 2.55 660 0.00 0.00 285 0.00 945.00 

i 4.4 X 2.65 780 150 4510 313 416 6169.00 

' 4.6 X 2.75 840 2350 730 210 955 5085.00 

4.8 X 2.85 2040 0.00 0.00 330 755 3125.00 

5.0 X 2.95 3090 0.00 0.00 0.00 625 3715.00 

5.2 X 3.05 1590 0.00 0.00 0.00 0.00 1590.00 

5.4 X 3.15 80 0.00 0.00 0.00 364 444.00 

5.6 X 3.25 0.00 0.00 0.00 0.00 4046 4046.00 

Total 16999.00 5575.00 12012.00 12726.00 26483.00 73795.00 
'. 

-- ___ I_ __ -
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' 

' 

I 

' 
l 

I 
I 

Stone Pitching 
Details Section 
Top, Bottom & 

Depth) 0.00 

12.05x2.85x2.75 0.00 0.00 0.00 0.00 840.0 840.00 

14.15x3.35x2. 70 9060.00 0.00 0.00 1740 10800.00 

14.67x3.35x3.15 0.00 0.00 0.00 493 2560.00 3053.00 

15.20x3.60x3.35 0 .00 0.00 0.00 2000 2000.00 

15.72x3.72x3.45 0.00 0.00 0.00 890 890.00 

16.24x3.34x3.55 0.00 0.00 0.00 8 1780.00 1788.00 

16.77x3.97x3.65 0.00 0.00 0.00 4560 30.00 4590.00 

17 .29x4.09x3.75 0.00 0.00 0 .00 527 527.00 

17.82x4.22x3.85 0.00 0.00 0 .00 10 1085.00 1095.00 

18.34x4.34x3.95 0.00 30.00 0.00 3645 3675 .00 

18.86x4.86x3.60 0.00 6390.00 0 .00 0.00 17663.00 24053.00 

20.44x4.44x4.35 0.00 0.00 0 .00 5250 5250.00 

24.10x5.7x5.05 0.00 0.00 0 .00 0 .00 5444.00 5444.00 

Total 9060.00 6420.00 0.00 19123.00 29402.00 6400S.00 

Total Length of R.C.C. Pipe in Km. 88.06 

Total Length of R.C.C. Drain Km. 73.80 

Total Length of Stone Pitching Drain Km. 64.00 
Grand Total 225.86 KM 

► The designers have stated that the SWD system has been interlinked to the 

► 

I 

existing ponds in the city such that the pond receives inflows from SWD on 

one side and the surplus water flows out to the SWD on the other side. 

Hence, preservation of water bodies & promotion of GW recharge is bein g 

ensured . 

The DPR proposes 100% coverage of SWD facility in all areas including al 

urban poor & minority areas. As per 2001 census, the urban poor beneficiarie s 

are 2,75,554 whereas about 1,67,000 minorities will also be benefited. Details 

are obtained from CDP. 

\ ► The estimated cost of DPR has been finalized on the basis of detailed design, 

drawings, quantity survey and cost estimates using the rates of unified PHED 

SOR published in September 2002. The cost escalation over this SoR is 

adopted on the basis of WPI published by Ministry of Industries, Gol. The cost 

escalation on WPI basis is as follows: 

WPI of Sept-Oct 2002 (18.9.2002) = 

(167.4 = 167.5)/2= 167.45 

WPI of Sept-Oct 2009 (26.9.2009) = 

167.45 

243.00 

% increase in WPI as in Oct 2009 = (243.00-167.45) x 100/167.45 = 45.12% 

i ► Since the prices have been adjusted on the basis of published WPI, the cost 

estimates are at current 2009-10 levels. No cost escalation shall be allowed 

during project implementation . 

► JMC has furnished the Bar-chart indicating the schedule & stages of 

implementation of the project as per stated period of implementation. 

-----------· 
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► JMC has stated that the O & M cost will be met for their annual 

budget/property tax revenue generated so as to make the scheme 

sustainable. 

I ► l Since the DPR has been prepared as per the guidelines of the Manual on 

' 

I 
I 

' ' 
l 
I 

I 

: 

\ 
I 
I 

' 

s 

Sewerage & Sewage Treatment ( Storm Water Drainage section), we may 

technically approve the same as per the abstract cost given below subject to 

the comments that follow: 

ABSTRACT OF APPROVED COST FOR STORM WATER DRAINAGE­

in Jabalpur (Rs. in Lakh) 

Length 
Proposed Appraised 

PROJECT COMPONENTS 
NO in KM 

DPR Cost Cost 

(Rs. Lakh) (Rs. Lakh) 

1 Military Dairy Farm to Khandhari Nallah via Bilahari 4.949 306.65 414.95 

2 Narmada Nagar To Khandhari Nallah-11 0.375 14.30 13.2 

3 Narmada Nagar To Khandhari Nallah-1 0.199 7.50 5.80 

4 
Khandhari Dam To Shah Nallah via Bhita, Kajarwara, 23 .000 2455.40 4916.25 

Bilahari, Chheola and Polipather 

5 
Badariya Tiraha To Shah Nallah via Rampur Chowk 

(Left Side) 

1.025 78.90 59.65 

6 
Badariya Tiraha To Shah Nallah via Rampur Chowk 

(Right Side) Megha Mobile 

1.210 112.45 85.40 

7 Poli Pathar (Riffle Range Side) To Shah Nallah-1 0.281 4.45 5.10 

8 Poli Pathar (Riffle Range Side) To Shah Nallah-2 0.792 34.90 43.90 

9 Shakti Bhawan To Shah Nallah via Rampur Mahalia 4.895 321.95 631.65 

10 Rampur To Shah Nallah 1.599 78.60 112.20 

11 Akash Ganga Barat Ghar ke Samne Nallah 0.255 6.05 7.30 

12 Poli Pathar To Shah Nallah via Perfect Pottery (Part 1) 0.518 12.65 16.40 

13 Poli Pathar To Shah Nallah via Perfect Pottery 0.578 24.75 30.20 

14 Shah Nallah 9.400 693.60 1790.85 

15 Soni Nagar Bhan Talaiya To Sidhatri Mata Mandir 0.250 7.05 19.00 

16 Babu Naga r Jhanda Chowk To Ajai Furniture Shop 0.479 51.70 27.70 

17 Bhawani Chowk To Moti Nallah Tekari Kabristan 0.678 85.80 51.30 

Pinki Kiran store Choudhari Mahalia Bhang Talaiya to 0.860 38.65 57.20 
18 

Keena Fakeer chand ustad ka bara Nallah 

19 Jain Mandir To Behind of Hanuman Thana 0.540 25.10 42.85 

I 20 Shanti Nagar Nallah-11 0.150 2.90 6.85 

21 Om Sai Body Maker To Moti Nallah via Shanti Na gar 0.628 2.90 6.40 

22 Trimurti Nagar To Moti Nallah 0.710 33 .05 33.20 

23 Madho Tai to Moti Nallah 3.702 371.30 492.35 

24 Sushi! Soni Ka khet To Moti Nallah 0.720 63.10 66.15 

Moti Nallah (Fakeer Chand Akhera, Radha Krishna 10.270 933.30 2720.05 

25 ward to Uldana Nallah Near by pass Road Via Madar 

Tekri,Damoh Naka Area & Village- Kathonda) 

26 Vehicle Gun Factory, Jabalpur To Uldana Nallah 0.625 41.35 61.05 

Kendriya Vidyalaya Vehicle Factory To Uldana Nallah 0.234 14.60 20.80 
27 

Near Jabalpur Tank 

Chhoti Khermai Mata Mandir Siddh Baba Bagh To 0.438 22.30 30.80 
28 

House of Magan Lal Yadav 

Patel Mahalia Seth Govind das Ward To Manthi Tel 1.200 41.85 59 .30 
29 

GCF Nallah 
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30 Jhanda Chowk To Mangal Parag Ground 0.392 12.15 21.10 

31 GCF Hospital to VGF Ground Nallah 1.049 30.15 46.05 

32 GCF Area Nallah -1 0.070 1.90 3.20 

33 GCF Area Nallah -2 0.080 3.10 3.50 

34 GCF Hospital To Gun Carriage Factory Nallah 1.428 153.95 356.95 

Adhartal Subhash Nagar To Hitkari Girls School V.F.J. 1.937 142.90 191.10 
35 via Kanchanpur, Sharda Colony Nallah (Nahar Wala 

Nallah) 

GCF To Uldana Nallah via Bhadpur, Azad Nagar Gokar 3.370 636.30 712.95 
36 Bagh, Uday Nagar & Ankur Vidya Mandir of WWA 

Nallah 

37 
Razah Chowk To Adhartal Shobhapur Railway 0.490 21.65 30.70 

Crossing Nallah 

38 Adhartal To Shobhapur Railway Crossing Left Side 1.950 268.60 255.35 

39 IP Industrial Area Adhartal Nallah 0.880 57.95 58.40 

40 
Shobhapur Railway Crossing To Uldana Nallah Near 

Teen Puliya 

2.240 299.25 424.75 

41 
Naveen Hotel Agriculture College To Uldana Nallah 

(Left Side Nallah) 

0.700 55.75 90.55 

42 
Krishi Nagar Adhartal To Uldana Nallah Via Kulpati 

Niwas Nallah 

0.915 136.35 39 .85 

43 Slaughter House To SC_ST Hostel Near Raddi Chowki 1.330 89.85 115.85 

44 Anjuman School To SC_ST hostel Near Raddi Chowki 0.270 7.25 11.60 

45 
Jakir Hussain Ward To SC_ST Hostel Near Raddi 

Chowki 

2.035 77.90 138.90 

46 
Neta Colony to Adhartal Police Station Near Adhartal 0.978 50.05 65.05 

Chowk 

Jai Prakash Nagar Nallah Jhanda Chowk to Adhartal 0.430 13.90 22.80 
47 

Talab 

Adhartal Talab to Nallah (Raddi Chowki To Uldana 0.100 12.65 10.85 
48 

Nallah via Adhartal Chowk, Agriculture College) 

Raddi Chowki To Uldana Nallah via Adhartal Chowk, 2.156 232.35 233.20 
49 

Agriculture College 

Naveen Hotel Agriculture College To Uldana Nallah 0.637 34.05 50.05 
50 

(Right Side Nallah) 

Dhobiyana Mahalia To Raddi Chowki via Gohalpur 0.735 26.00 35.80 
51 

Chowki Nallah 

Jakir Hussain Ward to Raddi Chowki To Jagrati Nagar • 2.410 235.30 312.15 
52 

Near Vidya Yadav Madhyamik Vidyalaya Nall ah 

Kali Mata Mandir ke peechhe se khooni Nallah Near 0.560 6.65 10.75 
53 

Bhole Kuti Yoga Kendra 

I Moti Nallah Pulia To Khooni Nallah via Gohalpur 2.555 139.15 252.65 
54 

Chowk Near Village 

Gohalpur Chowk To Uldana Nallah via Gohalpur, 4.142 331.10 453.95 
55 

Jagrati Nagar & Amkhera Village 

Adhartal Road Near Dhani Ki Kutiya To Uldana Nallah 4.145 415.50 578.35 

56 via Ravindra Nagar, Alok Nagar, New Ram Nagar, 

Village -Amkhera & Kundwari ( Khooni Nallah) 

Uldana Nallah (Jabalpur Tank To Omti Nallah Near 18.000 1413.60 3148.65 
57 

Chota Pandwar Village via Agriculture College) 

Ambey Studio Narayan Nagar To Omti Nallah (Dwarka 0.125 2.00 2.80 
58 

Nagar Ward) 

House of Mohanlal to house of Ram Charan Siddha 0.383 21.35 37.55 
59 

Baba ward 

House of Purushottam to Deepak Singh Dwarka nagar 0.226 4.80 7.45 
60 

ward 
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Poorv Parshad Laxmi Ben house to Omti Nallah 0.425 40.85 77 .30 
61 Siddha 

Baba ward 

62 Thana ghampur to Omti Nallah (Sanjay Gandhi Ward} 0.325 10.25 14.40 

Sahu Mohalla to Tripathi Bhawan (Vinoba Bhave 0.181 26.95 25.90 
63 

Ward} 

64 
Marghatiya Nallah Begam Chowk To Omti Nallah Via 0.893 63.50 128.55 
Bamba Devi Temple 

65 
Kuchch Bindiya Mohalla Near House of Cha ndobai to 0.200 3.70 6.05 
Omti 

66 
KanchGhar Chauraha to Omti Nallah via Kanchghar 

Colony Police Line 

0.525 3.15 5.75 

67 Samdariya Nagar to Omti Nallah 0.525 9.70 13.85 

68 
Kali Mai Mandir to Omti Nallah via jhariya Kuwan 0.140 203.45 4.30 

' 
Mohalla Kaori Mohalla -Part 1 

69 
Kali Mai Mandir to Omti Nallah via jhariya Kuwan 0.310 4.15 5.75 

Mohalla Kaori Mohalla -Part 2 

70 
Kali Mai Mandir to Omti Nallah via jhariya Kuwan 1.244 30.95 60.85 

Mohalla Kaori Mohalla 

71 
Tulsi Mohalla to Omti Nallah via bayee ka Bageecha 0.400 7.30 8.80 

Area 

72 Khatik Mohalla Area Nallah-1 0.180 3.15 5.55 
' 

73 
Sheetla Mayee road to durga mandir near ghamapur 0.438 11.05 16.30 

via Khalik Mohalla 

74 
House of Dinesh Muni Radha Krishna Ward To Omti 0.760 21.50 31.10 

\ 
Nallah Near Ghamapur Chowk 

75 Ghamapur Area Nallah 0.100 2.05 3.80 
I 

76 Kanchghar Colony To Samdariya Colony 0.204 3.00 4.75 

77 
Kanchghar New Basti To Omti Nallah via Samdariya 0.540 2.45 4.20 

Colony, Nehru Nagar Ward 

78 Mall Godam To Kanchghar New Basti Omti Nallah 2.183 107.55 153.60 

Mall Godam Chowk To Omti Nallah Near Ghantaghar 1.025 5.35 7.20 
79 

via Collectorate .1 

Police Quarter Omti To Omti Nallah Near Ghantaghar 0.400 14.50 21.60 
80 

via Collectorate 

Empire Talkies To Omti nagar Near Jyoti Talkies via 1.805 267.75 370.90 
81 

Nagrath Chowk 

Russell Chowk To Income Tax Appellate Tribunal 0.360 9.40 15.25 
82 

office 

83 Agrawal Petrol Pump To Omti Nallah 0.362 5.20 6.55 

84 Traffic Police Tiraha to Laghu Udyog Right Town 0.865 63.25 70.50 

85 Bhagwati Dham Chowk to Omti Nallah 0.570 14.05 21.90 

Grove Multi Special Hospital to Omti Nallah near 0.437 14.60 13.90 
86 

house of Sri 5 S Srivastava 

87 HawaBagh Nehru Colony to near Railway Line 0.510 22.85 47 .15 

88 Gulati Chowk to Railway Line Near Shastri Bridge 0.650 5.95 9.35 

Chhoti Line Crossing to Near Madan Mahal Railway 1.036 32.10 52.05 
89 

Station 

Bridge No 4 Napier Town To Omti Nallah Near Madan 2.221 227.55 297.80 
90 

Mahal Railway Station via Shastri Bridge 

91 Stadium to Ranital Chowk Nallah 0.220 7.45 12.20 

92 Sneh Nagar Nallah (opposite of PNT Boundary} 0.400 9.95 16.25 

Dashmesh Nagar to Madan Mahal Chowk near BSNL. 0.475 17.50 29.40 
93 

office 

94 SEE Office to Mahananda Pond 1.280 46.90 85.50 
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95 Prem Nagar Nallah 0.600 19.10 10.30 

96 Ganga Sagar Talab to Kali Math Amanpur 0.800 58.70 116.30 

97 
Shakti Nagar Hill To Kali Math Near Railway Line 2.600 55.15 86.80 
Madan Mahal 

Gupteshwar Chowk to Omti Nallah via Madan Mahal 2.575 259.50 546.70 
98 Chowk Madan Mahal Railway Station and kali math 

mandir 

99 Sanjay Nagar To Daryani Classes 0.932 34.25 53.45 

100 Shanker Ghee Tiraha to Baldevbagh Nallah Part-2 a.sos 16.3S 25.55 

101 Jaiswal Medical Store to Tula Ram Chowk (Right Side) 0.213 4.65 5.40 

102 Jaiswal Medical Store to Tula Ram Chowk (Left Side) 0.266 4.40 7.70 

103 
Nagar Nigam Jabalpur Saskiya Nallah Bhartipur to 0.416 15.45 16.80 
Sidharth Hostel via Ghantaghar Tularam Chowk 

104 
Mukadamganj Galhala Bazar to Ran ital via Lordganj 1.261 27.75 40.55 
and Lard Tularam Chowk 

105 Hitkari Vidyalaya Sidharth Hotel via Tularam Chowk-2 0.332 11.00 13.70 

106 Ranital to sanjay Nagar Nallah via Harshit Nagar 1.124 155.60 158.65 

107 Ukhari Chowk Nallah 0.290 14.70 20.05 

108 Sanjay Nagar Nallah-1 0.150 3.95 6.05 

109 
Baldev Bagh to Omti Nallah near Daryani Classes via 1.380 222.70 464.25 

sanjay Nagar Anna Mohalla and Sheetalpuri 

110 Sanjay Nagar Nallah -2 0.214 3.95 5.50 

111 Cherital to Anand Colony Nallah 0.130 7.20 11.90 

112 Baldevbagh Chowk to State Bank to Ukhari drain 0.460 16.20 22.55 

Krishi Upaj Mandi Chowk to Vijay Nagar Chowk 0.396 22.20 39.95 
113 

(Ahimsa Chowk) 

114 Deen Dayal Chowk to Ekta Chowk 1.000 1455.75 64.05 

115 Janaki Nagar Nallah 0.200 7.15 9.35 

116 Ukhari Chowk Nallah-1 0.450 13.80 23 .70 

117 Ukhari Chowk Nallah-2 0.180 7.45 12.00 

118 Ukhari Chowk Nallah-4 0.370 15.30 26.6 

119 Ukhari Chowk Nallah-3 0.475 18.40 26.90 

120 Ukhari Chowk Nallah-5 0.080 1.35 1.90 

Anand Colony to Omti Nallah via Jaki Nagar, Ahinsa 2.261 237.60 388.00 
121 

Chowk and Ekta Chowk 

Govt. Naveen School Garha to Kachhpura fly over 0.099 4.40 5.70 
122 

Nallah 

Gulavva pond to Kachhpura Nallah near house of 0.150 12.80 19.65 
123 

Ranjan Gopal Dubey 

124 Garha Geeta Bhawan to Kachhpura Nallah 0.364 21.40 35.35 

125 Supatal to Kachhpura Malviya Dr. Mukherjee Chowk 0.610 101.05 120.75 

126 Nehru Nagar to Medical College Gate Nallah 1 0.505 7.75 11.45 

Medical College Gate to Kachhpura Nallah via 1.320 139.65 179.75 
127 

mudfaiya Pond Shaheed Chowk Garha 

128 Mudfaiya Pond to Kuchchpura Fly over Drain 3.780 4906.60 850.00 

Tirupati Chowk to Kachhpura Nallah near Bhoolan 0.960 22.45 36.90 
129 

fatak via Ganga Nagar & Nivesh Colony 

Kachhpura fly over to Omti Nallah near Kachnar city 5.348 1161.60 418.10 

130 via Sanjiwani Nagar, Kachhpura Railway Station and 

Village Basa 

Damoh Naka Chowk to Omti Nallah via Deen Dayal 5.100 664.95 897.05 
131 

Chowk and I T I College 

132 IT I College to Omti Nallah 4.750 380.95 481.95 

r 133 Omti Nallah 33.752 2299.30 5084.35 
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225.86 24572.10 31544.80 

Sub Total KM. 

Contingency, 3% 737.16 946.34 

Ad ministrative cost 0.5% 122.86 157.72 

Grand Total 25432.12 32,648.87 

Note: The cost variations are due to technical appraisal: 

1. The IDF curve has been corrected during technical appraisal. With the 

correction, the size of sections has increased to next higher diameters. 

2. The cost estimates have been rationalized in conformity with JNNURM & 

UIDSSMT projects in Madhya Pradesh using the unified PHED SoR 2002 adjusted 

to current price level on the basis of WPI indices published by Ministry of 

Industry, Gol. 

1 General Comments for Project Implementation: 

I 
I • Jabalpur Municipal Corporation (JMC) shall obtain all administrative, technical 

I and expenditure sanctions from Government of Madhya Pradesh immediately 

upon approval by CSMC to expedite the project implementation without ant 

delay. 

• JMC shall obtain clearances from other departments as required . Clearances 

shall be obtained from Authorities of National & State Highways, Railways and 

other departments / agencies to expedite the project implementation . 

1 • Geo-technical investigations of the project sites for bearing capacity, ground 

water table, uplift etc should be carried out before execution of the project. 

The design may be modified if necessary on the basis of the actual ground 

conditions. 

! 
\ • Structural design of various components of the scheme may be got approved 

i from the competent authority before implementation of the scheme. 

I 
i • Adequate expertise of Staff and institutional capacity may be created by the JMC 

\ to implement the said scheme as per the specifications. 

I 
I • The State Govt. /JMC may ensu re t hat there is no encroachment on the 

alignment of the SWD system, so as to facilitate smooth execution of the project 

and to avoid time over run & cost over run of the scheme. 

• The State Govt. /JMC may ensure that Municipal Solid Waste management 

plan / DPR already being implemented under ADB assisted project is 

implemented & maintained properly in the city so that no solid waste finds its 

way into the drains/ SWD proposed . JMC shall ensure this. 

• Since Govt. of India will not provide funds for R & R., JMC shall ensure the R & R 

programme, if any, for the project affected persons shall be implemented 

simultaneously so as to avoid t ime over run and cost over run. 

• The invert levels at each cross section of the drains at various locations shall be 
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checked at the field by JMC during implementation by detailed survey to ensure 

smooth flow of storm water in the channels . 

• • The JMC shall ensure that the designed section shall carry all the silt without 

depositing in the drainage channels, for which adequate self-cleaning velocity 

shall be facilitated in the sections. 

• JMC shall prepare a PERT Chart for all the drainage works and get it approved by 

the competent authority.JMC shall monitor implementation regularly so as to 

avoid time over run and resulting cost over run . 

• A suitable mechanism may be developed by JMC for routine maintenance of the 

SWD system. JMC shall ensure effective O& M of the scheme on its completion 

from its own resources. 

• The estimate has been prepared on unified PHED Schedule of Rates 2002 

adjusted to 2009-10 (October 2009) on WPI indices. No escalation cost has been 

included during implementation. Cost escalations if any, shall be borne by JMC / 

Govt. of Madhya Pradesh themselves. 

• If there is any change in the scope of work, a revi sed approval has to be obtained 

from Ministry /CPHEEO. 

/3 
' Encl: Original & Revised DPRs (~\ Volumes} 

& Project Appraisal Report -f {mR,, ~ 
JI /?~ ~ &~~o- :Ji,~ 

i 
' 
\ 

l y ()/4,L 1 (J vcdt~ • -
DA (PHE) - on leave 

(J B Ravinder) 

Asstt. Adviser (PHE) 

27 .10.2009 

\ Consultant (Shri R.Sethuraman, Re· ·.~EE)}- May please see & advise. 
\ ~ JH\l'M • - O.'nJA ~ 

-~ j)pR_ 't-v-v) ~ ~ V\A ~ µy"f-°r 
. ~.Jiy ~'{"~ to tw1_ 

"rvo~ ~- Tk ~ \I) _ ~ t-hA ~ °""'-~~ 
~k,~ ·v,< s w !) ~ ~ ~eUI\. ow--ol ~\/~ tk 
\..,;~• C.-> t- ff\ c_ ~ ~JJ,, ~ 
~~ 'l.1\\olo~ . 

~f41M+--) 
-Ill 
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I 

OFFICE OF THE MUNICIPAL CORPORATION JABALPUR 
(JNOURIII) 
Manas Bhawan Building Wright Town Pin- 482002 

Phone & Fax No.- 0761-2419966 
E-mail - jmc_nurm@Yahoo.co.in 

., ~"' NoJNURM/2010/ .. -lr. ,J Jabalpur, Dat.!l .. /09/2010 

To 

WORK ORDER 

Mis LARSEN AND TOUBRO LIMITED 
ECC DIVISION 
MOUNT POONAMALLEE ROAD 
P.O. -979 MANAPAKKAM, CHENNAI -600089 

Subject: - Construction of Stmm Water Drainage System comprising RCC Rectangular, RCC Spigot & Socket pipe 

and Trapezoidal Stone Masonry /c.c. Drains complete, including testing and Commissioning in Jabalpur 

city under JNNURM. 

Reference: - Tender Dated- 28th June' 2010 & agreement Dated - 09 September 2010. 

I. Name of Work 

2. Contract Cost 

3. Approved Tender Rate 

4. Time of Completion 

Construction of Storm water Drainage System comprising RCC 

Rectangular, RCC Spigot & Socket pipe and Trapezoidal Stone 

Masonry Drains etc. complete, including testing and 

Commissioning in Jabalpur city for Omti Nalla, Khandar Nalla, 

Shah Nalla, Moti Nalla and Urdana Nalla Zone Area 

Rs. 3749980714/- (Rupees Three Hundred and Seventy Four Crores, 

Ninety Nine Lakhs, Eighty Thousand. Seven Hundred Fourteen 

only) 

Items Rate 

30 Months including Rainy Seasons. 

You are hereby instructed to proceed the execution of the said works in accordance with the contract documents & 
complete the work in stipulated time period. It is also instructed to submit the work programme immediately 

Enclosure - Referenced Agreement llnd Copy. 

Commissioner 
MUNICIPAL CORPORATION JABALPUR 

'-v 
Endt.No. /NURM/2010/.7::-,, Jabalpur, Date-.,./09/2010 
Copy to: - I. Honorable Mayor, Municipal Corporation Jabalpur ~ 

~ 2. Ad. Commissioner 2, Municipal Corporation Jabalpur ~ 
,-;S, ~ 3. Superintending Engineer (JNNURM), Municipal Corporation Jabalpur for necessary action , 'c • . A 

7 ~ 4. Shri S. K Dwivedi, Executive Engineer (JNNURM) - I, Municipal Corporation Jabalpur for 'I 
, \ CJ"- execution of the project I '\ 
:X"" ':( 5. Shri R. K Gupta, Executive Engineer (JNNURM)- ll, Municipal Corporation Jabalpur for execution \ r 

(' of the project ~o\' 
j!..f! 6. Mis Snow Fountain Consultants, Lucknow for commencement of the project and necessary action 

~ O'\ \ b"l \ \ o 

Commissioner 
~UNICIPAL CORPORATION JABALPUR 
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SI. No Drain No 

1 1 
2 2 
3 3 

4 4 

5 5 

6 6 
7 7 
8 8 

9 9 

10 10 

11 11 
12 12 

13 13 

14 14 

15 15 
16 16 
17 17 

18 18 

19 19 

20 20 
21 21 
22 22 
23 23 
24 24 

25 25 

26 26 
27 27 
28 28 
29 29 

30 30 

31 31 
32 32 
33 33 

34 34 

35 35 

36 36 

Survey Report 

Location 
Surveyed length / Scope Length 

(1nm) 

Mil,I0,v D1111y f , 11 11 1 lo Kha 11dm1 Nola Vl(I Bilaha 11 1430 
Nmnrnda Nac1ai To Ktwndrm Nala It 226 
Narmada Naqar To Khandan Nala I 200 

Kh;,ndan Dam To Shah Nala v,a Blula,Kajarwara , B1lha11 , Chheola and Polipa lhar 12680 

Badanya Tiraha To Shah Nala via Rampur Chowk (Left Side) 750 

Badanya Tiraha To Shah Nala via Rampur Chowk (Riaht Side)Meaha Mobi le 925 
Poli Pathar (Riffle Range Side ) To Shah Nala 1 0 
Poli Pathar (Riffle Range Side ) To Shah Nala 2 0 

Shakti Bhawan To Shah Nala via Rampur Mohalla 2045 

Rampur To Shah Nala 1122 

Akash Ganga Baral Ghar ke Samne Nala 210 
Poli Pathar To Shah Nala Via Perfect Pottery ( Part 1) 0 

Poli Pathar To Shah Nala Via Perfect Pottery 870 

Shah Nala 851 0 

Soni Nagar Bhan Talaiya To Sidhalri Mata Mandir 0 

Babu Naaar Jhanda Chowk To Ajai Furniture Shop 0 
Bhavani Chowk To Moti Nala Tekari Kabrastan 0 

Pinki Ki rana Store- Chodhari Mohalla,Bhang Talaiya to Keena Fakeer chand ustad ka bara 
0 

Nala 

Jain Mandir To behind Hanuman Thana 0 

Shanti Nagar Nala II 0 
Om Sai Body maker to Moti Nala via Shanti nagar 51 2.5 

Trimurt i Nagar to Moti Nala 0 
Madhotal To Moti Nala 2280 

Sushi! Soni Ka khet To Moti Nala 750 

Moli Nala (Fakeer Chand Akhera,Radha Krishna war To Uldana Nala Near By pass Road 
8770 

via Mandir Tekri, Damoh Naka Area & Village Kathonda) 

Vehicle Gun Factory, Jabalpur To Uldana Nala 0 
Kendriya Vidhyalaya Vehicle Factory to Uldana nala near Jabalpur Tank 0 

Chhoti Khemari Mata Mandir Siddh baba Bagh to house of Maganlal Yadav 0 
Pa tel Mohalla Seth Govind das ward To Manthi Tel GCF Nala 0 

Jhanda Chowk to Manga l Parag Ground 290 

GCF Hospital to VGF Ground Nala 11 00 
GCF Area Nalla-1 50 
GCF Area Nalla-2 60 

GCF Hospital to Gun Carra iage Factory Nala 1190 

Ad ti artat Subhash Nagar To Hitkari girts School V.F.J. via Kanhanpur,Sharda colony nala ( 0 
Nahar Wala Nala) 

GCF to Uldana Nala via Bhadpur.Azad Nagar Gokar Bag h, Uday Nagar & Ankur V1dhya 1765 
Mandir of WWA Nala 

\. 

--t.::: . 
(1{?1'4CO ~ 
~ ~ Zitcslcl~{ 
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Survey Report 

SI. No Drain No Lo ·nllon 
Survoyod longth / Scopo Lorigth 

(1nm) 

- -
37 37 1101,11, l' ilowk 1o/\<111111 ,11 '-, l 1uhl )f ll ll l l 111lw11y ( l (l ij' 111\1 Nulu 0 

38 8 /\ct11.11Inl 10 s I,01Jilp111 ,u,lwny Ions11Iu I u li .'1tlt 2280 

39 39 IP lnctustnnl AIon Atlhnr f nl Noln 607.5 

40 40 Sl1 01.Jh~pu1 l~ni lwoy Cross11 1u I o Ulcln11n Nnln Nun, I o •11 P11l1y11 2240 

41 41 Naveen Hotel Aq11 cullure collocw to Ulda11a Nfl la \J ( Lo ft S1do Nala ) 760 

4 42 Slaughter House To SC_ST hostel near radd1 chowk 1200 

I 43 43 A111uma11 School To C_ST hos tel 11tmr Roddi chowk 270 

44 44 Jak1r Hussa,11 warct to SC_S T Hostel Nem radd1 chowk 0 

45 45 Neta colony to Adharta l Police station Near Adhar1al chowk 930 

46 46 Jaiprakash Nagar Nala Jhanda chowk lo Adharta l Talab 0 

47 47 Adhartal la lab lo Nala (Raddi chowki lo Uldana Nala via Adharlal chowk,Agricullure 
0 

colleqe) 

48 48 Raddi Chowk1 To Uldana Nala via Adhartal Chowk, Agriculture college 0 

49 49 Naveen Hotel Agricu lture college lo Uldana Nala ( Rigt,I Side Nala) 660 

50 50 Dhobiyana Mohalla To Raddi Chowki via Gohalpur Chowki nala 325 

51 51 Jakir Hussain ward to raddi chowk via Gohalour Chowki Nala 3570 

52 52 Kali Mala Mandir ke Peeche se khooni Nala near Bhole kuti Yoga Kendra 630 

53 54 Gohalpur Chowk To Uldana Nala via Gohalpur , Jagrati Nagar & Amrekha village 4142 

54 56 
Uldana Nala ( Jal.Jaipur Tank To Omli Nala Near Chota Pandwar village via Agriculture 

11536 college) 

55 57 Ambey Studio Narayan Naqar To Omli nala (Dwarika Naqar ward ) 125 

56 58 House of Mohanlal to house of Ram Charan Siddha baba ward 380 

57 59 House of Purushollarn lo Deeoak Singh Dwarika naqar ward 120 

58 60 Pooru Prasad Laxmi house lo On1 l i11a la siddha baba ware! 400 

59 61 Thana qhampur lo O1nt,nala (Saniav Ga ndhi ward) 300 

60 62 Sahu rnoha lla lo Tripa th Bhawan (Vinoba bhave ward) '160 

61 63 Marqliatiya Nala Beaan ctwwk lo Omli nala via Bamba Devi temple 330 
62 64 KunchchB1nd1ya Mulrnlla Near House of Ct1 a11cloba1 to 0 11111 nala 180 

63 65 Kanchahar Ct1auraha to On111nala via Kanchqha1 colonv Police line 510 
64 66 Sarndanya 11aqaI lo O111t 111a la 380 

65 67 Ka ll ma, mand,r to Omt111ala via 1hanva Kuwa n Mohalla Kaon rnoho lla part 1 0 

66 68 Kali 111aI mandir to Om111 w la v,a Ihanva Kuwan Moh11 lla Kao11 111 ohalla pai l 2 ,\ 310 

- 67 69 Kali 111aI ma11d1r tu O111t111ala via Iha11vo Kuwe111 Mol1,1lla Kaon 111ot1alla r, 630 

- 68 70 l uls, Mohullfl lo O111t111u lu Vlll bri yoe ka Ooq11e~hc1 111 0(1 \ 390 

..__ 69 71 Kl1at1k Mohall tr /\1 oa Nul11 1 \ 0 

~ · 

'1:=TT {.:i , l<.fcf> 

-;:pT{ ~ (iiiiji;.1~{ - -
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SI. No Drain No 

70 72 
71 73 
72 74 

73 75 

74 76 

75 77 
76 78 
77 79 

8 80 

79 81 
80 82 

81 83 

82 84 
83 85 
84 86 
85 87 
86 88 

87 89 

88 90 
89 91 
90 92 
91 93 
92 94 

93 95 

94 96 

95 97 

96 98 
97 99 

98 100 

99 101 

100 102 

101 103 

102 104 
103 105 

104 107 

105 109 
106 110 
107 111 
108 112 
109 113 
110 114 
111 115 
112 116 
113 117 
114 118 
115 119 
116 120 
117 121 

11 8 122 

Survey Report 

Location 
Surveyed length/ Scope Length 

Shcello Mnyee ronct .!.£ rturun 111(111<1, r nuor twmpur via Khnlik Mohalla 
House of D111est1 mu11I I a tt, , k11 st111n wrnd 10 Omti11nln Ncnr Ghampura chowk 

t11 11 np u1 /\rca Nnlo 
l<n 11 IH nr ·01011 l o 111 11<.!!:!_11y a colo11 -

Krm cilgar 11ew Bnst, To 0 11111 1101a v,a amdnnyn colony. Nehru Nayar ward 

Mall Godam To Kancl1ghar Nuw Basli Omit Nala 
Mall Godam chowk To Omli nala 11ear ghataghar via Collt::clorale 
Police quarter Omli To Orntmala 11ear Gl1 i1 t1l agt1ar via co lleclorale 

Emprre Ta lkres lo Omtinagar near Jyoti Ta lkies via Nagralh chowk 

Russel Chowk lo Income tax Appelate tribunal office 
Agrawal Petro/pump To O111tinala 

Traffic Police Tirat1a to Lagt1u udyog Right town 

Bhagwati Ohan, Ct1owk to Omli Na/a 
Grove Multi Special Hospital to Omli Nala near house of SS Srivastava 

Hawa Baqh Nehru colony to near Railway line 
Gulati Chowk to Railway line near Shastri Bridge 

Chhoti Line crossinq to Near Madan Mahal Rly Station 

Bridge No 4 Nepian Tower To Omli Nala near Madan Mahal rly station via Shashtri bridge 

Staidium to Ranital chowk nala 
Sneh Nagar Na/a (Opposite of PNT Boundary) 

Dashmesh nagar to Madan Mahal chowk near BSNL office 
SEE Office to Mahananda Road 

Premnagar Na/a 

Ganaga Sagar Talab to Ka li Math Amanpur 

Shaktinagar Hill To Kali Math Near Railway line Madan Mahal 
Gupteshwar Chowk to Omtinala via Madanmaha/ chowk .Madanmahal Rly station and Kali 

math mandir 
Sanjav Naqar To Daiyani Classes 

Shanker Ghee tiraha to Baldevbaqh Na/a Part-2 
Jaiswal Medical store to Tula Ram chowk (Riqht Side) 
Jaiswal Medical store to Tula Ram chowk (Left Side) 

Nagar Nigam Jabalpur Saskiya Nala Bhartipur to Sidharth Hostel via Ghataghar Tularam 
chowk 

Hitkari Vidhyalaya Sidharth hotel via Tularam Chowk 2 
Mukdmaganj Gallhaka Bazar To Ranital via Lardganj and Lard Tularam chowk 

Ukheri Chowk Na/a 

Baldev bagh to Omli Na/a near Daryani Classes via sanjay nagar anna Mohalla and 
Sheetalpuri 

Cherital to Anand colony nala 
Baldevbagh chowk to State bank to Ukheri drain 

Krishi Upaj Mandi Chowk to Viiay Nagar chowk (Ahinsha chowk) 
Deen Dayal chowk to Ekta Chowk 

Janaki Nagar Nala 
Ukheri Chowk Na/a 1 
Ukheri Chowk Nala 2 
Ukheri Chowk Na/a 4 
Ukheri Chowk Na/a 3 
Ukheri Chowk Na/a 5 

Govt. Naveen School Garha to Kachhpura fly over Nala 

Gulava pond to Kanchhpura Nala near house of Ranjan Gopal Dubey 
Garha Geeta bhawab to Kachhpura nala I 

Supatal to Kanchhpura malv,ya Dr Mukheriee Chowk 

'\ ... ~ .,. 
L/ 

(1$1l.fcfj ~ 

~ ~ \Sfcil(-1_4< 

(In m) 

230 
140 
100 
90 

2185 

1103.5 
0 

400 

1810 

385 
362 

1362 

550 
360 
0 
0 

885 

2030 

200 

0 
475 
900 
350 

800 

2610 

2560 

330 
500 

0 
0 

0 

0 
1060 
255 

1139 

0 
0 

315 
967.5 

0 
0 
0 
0 
0 
0 

132 
125 
0 

600 
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Survey Report 

SI. No Dra in No Loca tion 
Surveyed length / Scope Length 

(In m) 

9 123 ehruna ar to Medical college gate nala 1 245 

120 124 Medica l college Gate to Kachhpura Nala via Mudfa1ya pond Saheed chowk Garha 990 

121 125 Mudfa1ya Pond to Kuchhpura fl y over drain 1630 

122 26 Tnpt1 chowk to Kuchhpura Nala near Jhoolan fatak via Ganga nagar & Nav N1vesh colony 1270 

123 127 Kachhpura fl y over to Om t1nala near Kacl\nar ci ty via Sani1wan1 Nagar. Kachhpura rly 
3640 

station and vi llage Basa 
124 128 Damoh Naka Chowk to 0 11111 Nala via. Deen Dayal Chowk and Ill College 44 73 

125 129 Ill College to Om t1 Nala 5075 

126 15674 

127 
130 51 

128 Om t1 Nala 
500 

129 55 
130 90 

( 51) Conecting 
131 Radd1 Chowk to ST 350 

SC Hostel 

132 
Bhawartal Park to 

145 Bus Stand 
NEW DRAIN OPP . 

133 OF S P 210 
RESIDENCE 
NEW DRAIN 

134 
JAIPARKASH 

1150 
NAGAR TO OHANI 

KUTIYA 

135 6A 137 

136 25 C 220 

137 25A 180 

138 25B 350 

139 127C 215 

140 51 SC/ST 320 

141 97C 100 

142 
ADB Drain 

117.5 
Connect1nq 

143 
Gulati Petrol pump 

15 

144 96A 1195 

145 128 C 305 

146 125A 2108 

147 ADB 350 

Total (m) 145632.5 

I 

\ 
- P... v 
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ANNEXURE R-4
27

. . 

~·· '1'' •• . ~ 
,. • . 4-

OFFICE OF THE MUNICIPAL CORPORATION JABALPUR 
Manas Bhawan Building Wright Town Pin- 482002 E-mail - jnnurm@rediffmail.com 

S.No,/NURM/2018-19/.:~ 
To, 

. t) 3 fJS- 8 Jabalpur, Date.- ...... , ...... /201 

Subject: 

PROJECT MANAGER , 
L & T, Construction 
Water & Effluent treatment 
46, Narmada road, Gorakhpur, 
Jabalpur -482001 

,.: 
Construction of Storm Water Drainage System comprising ' CG , 
rectangular, Spigot and Socket RCC pipe and Trapezoidal Stone Maso • '• 
Cement Concrete Drains Complete, including testing and Commissioning in 
Jabalpur City" 

Reference: Work Order no. JNNURM/2010/299 dated 09.09.2010 

With respect to the above work order and agreement, it is hereby 

concluded by Mayor-in-council t_hrough its resolution no.540 dated 18/09/2017 that the 

works of Storm Water Drainage Project in Jabalpur city executed by M/s Larsen & Toubro 

Limited Construction is foreclosed as per the Clause 14 of conditions of contract due to 

financial implications and land Issues. 

End. No./NURM/2018-19/ .. ?.:-~ 
CC: 

Jabalpur, Date:-.~3./.0.£/2018 

1- Project Manager, JNNURM SWD Municipal Corporation Jabalpur for information. 

COMM IONER 

eICIPAL CORPORATION JABALPUR 
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~~ 
~ ~ WPm, ~. rf1R q I~ cl5 ~ GI 6' c>i gx. 

~ ~ cl514q1gi ~ 12.10 ~~~I 

( 501) 't@ ~'o<f>T ct)- ~<ffift cf>T ½,~ <t> ~ u t 

1TTR-~-cl51'3P<ic>i ct)- f19~fti a ~ ct)- cl514q1151 cf)T g~¢xu1 ~:-

(1) 1TTR-~-cl51'3P<ic>i ct)-~ ~-19 ~ 2017 

(2) 1TTR-~-cl51'3P<ic>i ct)-~ ~'iicl5-19 ~ 2017 

(3) 'B<N-~-q5j\3P<ic>i ct)-~ ~'iicl5-22 ~ 2017 

(4) 'B<N-~-cl51'3P<➔ &1 ct)- x.zjrrn-~ ~-25 ~ 2017 

(5) 'B<N-~-cl51'3P<i&1 cfft" ~ ~-29 ~ 2017 

PJPJ:1=q4 ~ 7l7fT ~ BQflcfrl tloc/Jt" qfJ- 'ifillfcm!t qfJ-~ qfJ- vmtt t 1 

311ql~ Qllfq-<ol ~ cl)cf> Pi1-1fu1 ~-

(so2) ~ l:ffq ~<ITT cpf 'i:ft~<1>~ 0 , cpffi s~ '5111{)qji(U' ~ 3RT RJqj,fl cf>I1f= 

~c't Ml<ffi<il.--f Tifu ~ 8,48,79,345 /- (3Jfo cpi<)'5 ~dlJlfl c>rmr \-3.-llltfl 

~ cft......- m it"c11~t1 ~) ct cITT1f tg = 3Tf1i~ :i-PIRIGI 11 ~ ~fclGI 

Gx" ~c6GR 1:ft.~. ~cfW.--f' .--fh?'51 °$·-q '111rhti utifrl9,'< qft- 5.53 SJRt~,a 

~ 3!8-~-~- ~.31T.3ITT. 10/05/2012 ~cp/i:Jq;:f ~cf~~ 
tf J.i4..-\:.I 11-
~ cfi tiV1lcil,a tf?l' ~-492 ITTfq)-13-9-2017 cf> W:2.T ~"ft~~~ 

; ~ ~ '11cilc>i~x ct!'~ qf=q ~ 'cl5T i;fl~qjxDI m ~ -Si'i'<7cf5xDI ~ 3Rf ~ 
ffi ~ °'11"R ~ cgC1' J.llcfcbci-f-i xTfu ~ 8,48,79,345/- (3TTo ~ 3l-$mc4lff ~ . 

~ '3-<11,il'I m cft"I ~ ~a 1R:1<1 s,;q;/t) ,/; <vl'l ~ '"' >ifsla ;f-f.Jllrn i'f l!1'<f f.'rfiro qt-
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29(20) 

g~qftt cf~ frill)\ipf fcMN­
fr540V~- ~ ~ -rnr <fr<I~ \ifA ~ wsr cf>l<f ~ ~..q 11-
~ 3ll<Jcffi cfi 4\JJlcilc& ~ wS-llcb-531 ~.-Jlcb-13-9-2017 cfi w~ '1ic>P1 ~~ cfi ~ 

~-~ iT 'a'RT cITTf4 \JfR ~ ffl" ffl ~ ~ ~tf '1iS-lll<i ~ cfi ~<ti' 1f fcrnR 

fcpm 7l<TT I 

>l{ctlcl cfi x:IT~ '1i<:1J.-f ~~ 1f '3<re>lftlct t TTP' ~-~-~-~3ffi.~. cfi 3Rf1@ 

"'"cll::l'""lGic,c]"c1'::'T Plcbl'<il 4RlllGHI ~ Plfc1~1 w. NURM/2010/69 R.-Jicb-10-05-2010 cfi "ct"ITTl lffix-T 
~-~ -tt. cm- G1cilc1g;'1 cfi tITcJ ~ ".-JTc1T cfi 130 cp~fcreJ1 ~ ~ {ci1~a 1;x ~ - 374.99 

~ cfi ffl ~ ~ ~-~ tr. 'cf5l' cf51lll~~I w. NURM/2010/229 R1icf5-09-09-2010 

~ 7l<TT m I ffl ~ ~ ~ ~ 30 l'.fIB' ~ 1 f-1~ ~ xiS-tlfQ-1 '34xia lffix-f 

~. ~ ir. cm-~ cH1&-c£1 cfi 09 'cil'N ~: R1icf5-o8-o3-2013 'cf5l' 01 lfIB' cpl R1icf5 

-06-04-2013 cm- 2 1 
/ lfIB' ~, R1icf5-o4-os-2013 'cf5l' 06 l'.fIB' cpl, R1icb-31-12-2013 

2 

cITT 06 l=fffi ~, R1icb-01-07-2014 'cf5l' 06 l'.fIB' cpl, R1icf5-30-12-2014 'cf5l' 06 lfIB' cpl, 

~1icf5-30-06-201s cpl 06 lfffi cfft, ~cf)-31-12-2015 cf)T 06 1TT6 cfft -qq= 

~1icf5-29-06-2016 cITT 09 l'.fl6 cp1 xiS-tll~~ tr 1ffl \iTT" fco' R1icf5-31-o3-2017 c'fcfj' t 1 

m ~.-Jicf5 acB' ~ ~-~ ir. 'cf5l' ffl ~- 364.07 ~ cITT 'jJlcil.-J fcpm '1fT ~ t I 

~ m ll ffl ~- 308,87,50,428.00 cpl~ cpJ<l -qcf ffl ~- 53,98,98,825.00 cpl escalation 

-qcf ~ ~- 1,20,86,485.00 c#r excise duty '<i~Gla ~ I 
~ cITT<:f ~ ~-~-~-~3ffi.~. ;q'1G11ic1Jfa m ~- 326.49 ~ f<llc/ia ~ m 

~flcB ~ f<llc/ia m cITT 50 !.lRl~1c1 ~ m ~- 163.24 ~ ~ m ~, -<-<11<:/ia 

m cITT 20 !.lRl~,a ~ m ~- 65.30 ~ ~ m ~ TI~ ffi «ilc/ic'1 m cpl 30 

>1Rl~1a 3hr m 97.95 ~TI~¢~ Pifclc:1 (11lIB cpl. xTfu ~ frr1i, (JJcslc1~-< cITT ffi 
cfi ffl ~ '3q;q'1i1 ~ 2fi I ~ m -qcf ~ m ~ m ~ ffl ~- 205.69 

~~"ITT~ t I ~~am~~ xTfu ~- 97.00 ~ ?f£UT ~ '1fT ~ 
t TI~ ffi ffl ~- 61.80 ~ cITT ~ ~ frr1TTf am ffi cFi WTI ~ "lT<TT t I 

~-~ ir. ~ am cITT<:f ~ ~ cFi ~ cfi m~ cft ~ '11l--1cb1'{) 

Ptl--.ilj-<-tlx t:-

i) 

ii) 

iii) 

~ ll ~ cpl fclcJxo1- ~am~- 7.27 ~ cp1 interest c#r ~RlRcfd 1iT1T 
c#r t 1 (x-ic1i--1 w.-1) (~ ll) 

~ cITT<t cB" Alignment ll 3lR clIB Hindrances "cbT RlcJx 0 I (~ w.-2)(~ "B) 

~-~ tT. c#r Ptfclc:1 ~ -qcf ~ ll Slil~d qxl "cbT fcl~~~o1 fcnm ~ ~ 
fclwr i4 >1i1Gla qxT ~ ~-~ it c#r ~ 3TTWP % I ~cl" c#r Clause 42 

(Condition of contract part-II) ("fic;rr., w.-3) (~ ll) cfi ~ ~.-qui.it. cm­
escalation "cbT ~ ~ fcnm "(jJ'Tffi t I~ >l"cbR g,c11lflicb a1~cITT frP .. iljflTx t:-

( ~ 
\ 
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30(21) 

100 
~ <ITT 31'm ( 

~-~.tt ~~ 3i I qj I {I. t~ ~ q~~ 
RCC Drain 
section- 2X1 .25 

RRM Drain 

2255393.00 

3536989.00 

1738441.00 

2512795.00 

) 
48.54% 

40. 76% ~ 42.42% section- 15.33X2.45 
3 RCC Hume Pipe 1330220.00 882180.00 34 .20% ~ 89.80% 1200mm 

-- - --- - - - - -· · - - -

3@: '3cffi Pi+-1io1 q)p:f '3Yxl-ii ~-~ it ~ cB" cnT<T ~ ffl -gg fcr=crR ~ . 

°GfR ~ ~=.t-ctlcl ~ ti 

fqPJ~#4 f<lRn- 7TllT fi/J ~ ~ "ift" ?I aTq a,r,j- cfffli rf C/JWl/7 vfTQ "i/WT<P 
E~calation vrfw cfi"f ~ 1/d/rl fl~d 'in" wR W ad?rc/i "Ellll "i!Td7" # & fihdJZJ "i[/e "ti 
ffl ¢~/rl/ ~ fffa" .,,- rfiff # I ~ ~ 'c!t° iJRT Fc/i7t 7Tll "iliTlif' qi flJW<G Tf.Jl &)cp/1<fff 

w·JJa ➔ ffff!" fiffq "i/ft" WT ?"t!t t & "fiffrl P/&pt{ 3TFf w cJij_dJ qfJ-~ '4t Plfifct iit 
flifjdJ t·, :JTrf.· "ff7I ffqj ,wm ~ 3/Jfi➔d WW ~ qi WTl ,t· W1T qfJ- JJ7lt flfillli rf 

&1e7{ fi!T<i" ar2llq W PJuf4 cfffli ~ ef.t 31€fc/T iiiiJ flJ.Jl'<l iff vfT-f qiJ" m # / 

c s41 ) t<ria 11ffif ~ ~ 1--1 = ,i-1ifo19,x ~ <6 12 xncf "1 Pi cf> 1 W1! G, ~ cf> ~ ft =q , c-1 ~r <6 
"tri:llcl'-i ~ "tfmxur ll m ~ clJ1T ~ ~fti" <6 fll-it--'cf ll-
~ ct ci\Jl"lcilcfi ~ ~-532 ~.-iiq5-13-9-2017 * m~. ~ x=t~ * ~ 
~ ~ ~ cfi ~ \J1cilc19,'< ~ cfi 12 xil4\J1Pl45 / xiljGlftl45 ~ftil1c14i cfi 

x-ii:.1I c1 .-i ~ ~ lf ~ cfIB cz:n:r ctr x-ci1 cfi ffi cfi ~-'cf_ lf fcrmx fcom 7T<TT I 

~ 0 ~ fuia ~ fcp ~ ~ re x-i ~ 1 .-i c1 "fITT@ ~ 0"J 11 f 11~Jl~11 cfi >Tffilq er~ 
x-ic1J.-j x=r~ ~ ~-~-q51'3f"rxic1 -~ -w,a-, 5-l~llxicf)'Fl / fclrrflll N14iffi ~ WITT17T 

~ fc)?m <Tm ~ ~ ~-~-~- cfi x-iq5c,q ~ 321 ~-19-06-2017 B 
FclPl~i:.!ll fc)?m <Tm ~ fcp 5-1¢xo1 3TI1TTlft ~ lf ~ fcom ~, 

3rn: 5-1¢xo1 :r,: ~-~-~- cfi -w,a-, ~ t I 

x=r~ lf '3&&lftia ~ ~ vicilc1gx ~ cf)T ~ -q ~ ~ ~ ~ ~ ~fch·PI~ 

~fti:.11c1ll'i -<il4\J1f.1cp ~ flljGlftl45 ~ftil1c1lll 'PT~ frrTl:r \J1~c1gx &TxT ~ ~Jff+FTT 

ct ~ ~ cBxTllT <Tm t, «imaI fi1m 4l\J111·fPfa 2s rfTT x➔ l&\J1f-1q5 / fll~~,~cp 

~fti:.11c1ll'i cfi frrnuT ~ 311.-ic11~1 PifclGI ~ cfJx ~ q514c11tn 1r'T cfJx ~ ~z-1~:t,.fc'f 
C' ~ ..;,,. " ffi • ~ ~ 3f:I6[tT q)x 
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To

Shri Chandan Singh
Under Secretary to the Government of India
Mitigation Division
National Disaster Management Authority
A-1, Safdarjung Enclave
New Delhi — 110029

Subject: Request for Inclusion of Jabalpur City under the Urban Flood
Risk Management Programme (UFRMP)

Respected Sir,

I extend my warm greetings and best regards on behalf of Jabalpur Municipal
Corporation.
Jabalpur, an important city in Madhya Pradesh, is widely recognized for its

historical and cultural heritage, as well as its growing urban and economic

importance in the region. As a city undergoing rapid urban transformation,
Jabalpur has made significant progress in smart city projects, infrastructure

upgrades, and civic development.

However, this rapid urbanization, combined with topographical and climatic
factors, has led to increasing vulnerability to urban flooding. Located along
the Narmada River and surrounded by numerous natural drains and low-lying
zones, the city frequently experiences severe waterlogging and flooding,
particularly during monsoon months. In recent years, incidents of urban

flooding in areas such as Adhartal, Gohalpur, Wright Town, Sadar, and
other densely populated localities have disrupted civic life, damaged
infrastructure, and posed serious public health risks.

Contributing factors include:
« Inadequate and outdated stormwater drainage networks
« Encroachment on natural water bodies and drainage channels
« High-intensity rainfall events due to climate change
« Vulnerable low-lying settlements with limited flood coping capacity

ANNEXURE R-5
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To 

Shri Chandan Singh 
Under Secretary to the Government of India 

Mitigation Division 
National Disaster Management Authority 
A-1, Safdarjung Enclave 
New Delhi - 110029 

Subject: Request for Inclusion of Jabalpur City under the Urban Flood 

Risk Management Programme (UFRMP) 

Respected Sir, 

I extend my warm greetings and best regards on behalf of Jabalpur Municipal 

Corporation. 
Jabalpur, an important city in Madhya Pradesh, is widely recognized for its 
historical and cultural heritage, as well as its growing urban and economic 
importance in the region. As a city undergoing rapid urban transformation, 
Jabalpur has made significant progress in smart city projects, infrastructure 

upgrades, and civic development. 

However, this rapid urbanization, combined with topographical and climatic 
factors, has led to increasing vulnerability to urban flooding. Located along 
the Narmada River and surrounded by numerous natural drains and low-lying 
zones, the city frequently experiences severe waterlogging and flooding, 
particularly during monsoon months. In recent years, incidents of urban 
flooding in areas such as Adhartal, Gohalpur, Wright Town, Sadar, and 

·-
other densely populated localities have disrupted civic life, damaged 
infrastructure, and posed serious public health risks. 

Contributing factors include: 
• Inadequate and outdated stormwater drainage networks 
• Encroachment on natural water bodies and drainage channels 
• High-intensity rainfall events due to climate change 
• Vulnerable low-lying settlements with limited flood coping capacity 
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Recognizing the critical need for intervention, Jabalpur Municipal
Corporation expresses its keen interest in being included under the Urban
Flood Risk Management Programme (UFRMP), supported by the National
Disaster Mitigation Fund (NDMF). The city is fully committed to preparing
and submitting a comprehensive and technically robust project proposal aimed
at:

1. Strengthening stormwater and flood management infrastructure
2. Implementing nature-based solutions for sustainable drainage and water

retention
3. Deploying GIS-based flood mapping and early warning systems
4, Safeguarding lives, livelihoods, and urban assets through targeted flood

mitigation efforts

With demonstrated capability in executing large-scale urban development and
disaster resilience projects, Jabalpur stands ready to align with the objectives
of UFRMP and contribute meaningfully to the national agenda of building
flood-resilient cities.
We therefore humbly request your esteemed office to consider the inclusion
of Jabalpur City under UFRMP and grant the necessary approval to initiate
the preparation and submission of a detailed proposal. Your support will enable
us to strengthen the city’s flood resilience and safeguard our communities from
the increasing risks of urban flooding.
We remain available for any further clarification or information you may
require. J

Yours sincerely,

Preeti/Yadav
Commissioner

Jabalpur Municipal Corporation
Email: comm.jabalpur@nic.in

Phone: 7379366884

Date: 09/06/2025
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Recognizing the critical need for intervention, Jabalpur Municipal 
Corporation expresses its keen interest in being included under the Urban 
Flood Risk Management Programme (UFRMP), supported by the National 
Disaster Mitigation Fund (NDMF). The city is fully committed to preparing 
and submitting a comprehensive and technically robust project proposal aimed 

at: 

1. Strengthening stormwater and flood management infrastructure 
2. Implementing nature-based solutions for sustainable drainage and water 

retention 
3. Deploying GIS-based flood mapping and early warning systems 
4. Safeguarding lives, livelihoods, and urban assets through targeted flood 

mitigation efforts 

With demonstrated capability in executing large-scale urban development and 
disaster resilience projects, Jabalpur stands ready to align with the objectives 
of UFRMP and contribute meaningfully to the national agenda of building 

flood-resilient cities. 
We therefore humbly request your esteemed office to consider the inclusion 
of Jabaipur City under UFRMP and grant the necessary approval to initiate 
the preparation and submission of a detailed proposal. Your support will enable 
us to strengthen the city's flood resilience and safeguard our communities from 

the increasing risks of urban flooding. 
We remain available for any further clarification or information you may 

require. I 

Yours sincerely, 

• 
--

Commissioner 
Jabalpur Municipal Corporation 

Email: comm.jabalpur@nic.in 
Phone:7379366884 
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 “ लोक िनमाªण स ेलोक कÐयाण ” 

 कायाªलय कायªपालन यंýी लोक िनमाªण िवभाग (भ/स) संभाग ø.2 जबलपुर 

 साउथ िसिवल लाइÆस ,जबलपुर 
  AN ISO 9001:2015 CERTIFIED OFFICE 

bZesy:-  eepwd2jbp@nic.innwjHkk"k u-@QSDlua- 0761&2622333          

ø.:-  558   /Éलाईओवर  /2025 -2026 /जबलपुर  िदनांक :-   04/ 07/2025 
 ÿित , 
अधी±ण यंýी  
नगर िनगम  
िजला- जबलपरु (म.ÿ.) 
 

िवषय -  माननीय नेशनल úीन िůÊयनूल म¤ िवचाराधीन यािचका ø.oa/नंबर 223 /2025 (suo moto ) एव ं606 /2028  िव. म¤ 

 जवाब दावा ÿÖततु करने के संबंध म¤ | 

सÆदभª -  1) आपका  पý ø. सीवर /25-26 / 76  िदनांक  04-07-25 | 
2) ठेकेदार का पý ø. 603 िदनांक 25-05-2022 .
      

उपरोĉ िवषयाÆतगªत  आपके संदिभªत पý ø. 1 के माÅयम स ेÖनेह नगर िलंक रोड पर िÖथत ओमती नाÐल ेपर िपलर

खड़े िकय ेजान ेके कारण नाला म¤ अवŁĦ उÂपÆन होन ेएवं सफाई नहé हो पाने के संबंध म¤ अवगत कराया गया ह ै| इस सबंध म¤ िबंदवुार 

जानकारी िनÌनानसुार ह-ै 

1) सवªÿथम दिैनक भाÖकर समाचार पý म¤ िदनांक 25-04-25 को ÿदिशªत फोटो Éलाईओवर िनमाªण वाल ेभाग के ओमती

नाला कì नहé ह ै|

2) लोक िनमाªण िवभाग के ठेकेदार मेससª एन.सी.सी. िलिमटेड Ĭारा Öनेह नगर िलंक रोड के एकरेखन म¤ मौजदू ओमती नाल ेम¤

Éलाईओवर के र§प का िनमाªण कायª िकया गया ह ैजो िक इस पåरयोजना म¤ िवशेष आकषªण केबल Öटे िāज का अप र§प ह ै |

3) Éलाईओवर के र§प  का कुछ भाग ओपन चैनल वाले  ओमती नाले के पास बनाया गया ह ैएवं एक भाग को ³लोºड बॉ³स

चैनल नाले के ऊपर बनाया गया ह ैजो िक िलंक रोड के पवूª स ेमौजूद माइनर िāज के रोड लेवल स ेजा कर िमलता ह ै|

4) Éलाईओवर के र§प का जो भाग ओपन चैनल नाले के पास बनाया गया ह ैउसम ेपाइल फाउंडेशन को नाल े के साइड पवूª से

मौजूद åरटेिनंग वाल एवं Öलोप म¤ बनाया गया ह ैिजससे कì िकसी भी ÿकार का पानी के Éलो  म¤ अवŁĦ उÂपÆन नहé हो रहा

ह ै(फोटोúाफ न.1 संलµन)|

5) ओमती नाले के ओपन चैनल वाले भाग म¤ जो कì पवूª म¤ िबना िकसी लाइिनंग के िनिमªत था उसम े साइड Öलोप पर Öटोन

िपिचंग लाइिनंग कì गई ह ैिजसस ेपानी का ÿवाह ओर भी सचुाł łप स ेहो रहा ह ै (फोटोúाफ न.2 संलµन) |

6) ओमती नाल ेके ³लोºड चैनल Éलो  वाले भाग म¤ Éलाईओवर  र§प के िपलर जो कì माý 1मीटर Óयास कì ह ै,उसका िनमाªण

कायª िकया गया ह ै| इस भाग म¤ पवूª स ेमोजूद नाले कì चौड़ाई ºयादा थी इस कारण पवूª स ेिनिमªत आर .सी.सी. बॉ³स कì

वाल के Öथान पर ही Éलाईओवर के िपलर का िनमाªण कायª िकया गया ह ै | इस िपलर के िनमाªण स ेहोन ेवाले पानी के बहाव

म¤ जो अवरोध उÂपÆन हòआ था वह अÂयंत ही सàूम था िजसके ऐवज म¤  उसस ेºयादा कैपेिसटी के साइड űेन का  र§प के बाजू
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                                                                      “ लोक िनमाªण स ेलोक कÐयाण ” 
 

स ेिनमाªण  िकया गया ह ै(फोटोúाफ न.3 संलµन ) िजसस ेिवगत वषŎ म¤ हòई तीĄ वषाª म¤ भी पानी कì िनकासी म¤ िकसी भी 

ÿकार कì समÖया का सामना  नहé करना पड़ा ह ै|  ठेकेदार Ĭारा इस सÌबÆध म¤ 2022 म¤ ही हाइűोिलक कैलकुलेशन (संलµन 

annexure 1 ) तैयार करन ेके उपरातं ही िनमाªण कायª िकया था |  
 

7) नाल ेके साफ़ सफाई के िलए भी आर .सी. सी. crash barrier म¤ आन ेजान ेके िलए  Öथान छोड़ा गया  ह ैिजसस ेसफाई का 

कायª िकया जाता ह ै(फोटोúाफ न.4 संलµन) | 
 

8) Éलाईओवर र§प ओमती नाले पर पवूª स ेिनिमªत माइनर आर.सी सी  skew िāज स ेही िमलाया गया ह ैिजसस े पानी के बहाव 

के िलए वांिछत वटêकल ³लीयर¤स म¤ िकसी भी ÿकार कì कमी नहé कì गई ह ै| (फोटोúाफ न. 5 संलµन) 
 

 

                              अत: Éलाईओवर के र§प  के ओमती नाले म¤ िनमाªण होन े स ेिकसी भी ÿकार का नाले के पान ेके बहाव म¤ 

अवरोध उÂपÆन नहé हòआ ह ै| र§प का िनमाªण 2022 म¤ ही पणूª हो गे था, िवगत 2 वषाª ऋतु बीत जान ेके बाद भी ओमती नाले  के 

पानी कì  िनकासी म¤ िकसी ÿकार कì समÖया का सामना नहé करना पड़ा ह ै | ÿÖताव समÖत सहपý सिहत आपकì ओर अिúम 

कायªवाही हते ुÿेिषत ह ै| 
 

सहपý : उपरोकतानुसार | 
                                                                                                                                                              कायªपालन यýंी 

                              लो. िन. िव.( भ / स) सभंाग ø. -2 
                                                                                                                                         जबलपरु (म.ÿ.) 
ø.:-    559  /Éलाईओवर  /2025 -2026 /जबलपरु                                                      िदनांक :-    04 / 07 /2025     
ÿितिलिप :-  
1)  मु́ य अिभयंता लोक िनमाªण िवभाग जबलपरु (म.ÿ )कì ओर सूचनाथª सÿेंिषत | 

2) आयĉु ,नगर िनगम जबलपुर कì ओर सचूनाथª सÿेंिषतA 
3) ÖवाÖथ अिधकारी ,नगर िनगम जबलपरु कì ओर सचूनाथª सÿेंिषतA 
4) टीम लीडर ,अथॉåरटी इिंजिनयर  एकाम एिशया कंपनी ÿाइवेट िलिमटेड ,डेÐही  कì ओर सचूनाथª | 
5)  ®ी हåर राज ू,ठेकेदार ÿितिनिध , मेससª एन.सी.सी. िलिमटेड , हदैराबाद कì ओर सचूनाथª 

सहपý : उपरोकतानुसार | 
 

                                कायªपालन यýंी 
                             लो. िन. िव.( भ / स) सभंाग ø. -2 

                                                                                                                                       जबलपरु (म.ÿ.) 
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     फोटोúाफ न.1 संलµन 
 

   पाइल फाउंडेशन को नाल े के साइड पवूª स ेमौजदू åरटेिनंग वाल एवं Öलोप म¤ बनाया गया ह|ै 
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        फोटोúाफ न.2 संलµन 

 
                 साइड Öलोप पर Öटोन िपिचंग लाइिनंग कì गई ह ैिजसस ेपानी का ÿवाह ओर भी सचुाł łप स ेहो रहा ह|ै   
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         फोटोúाफ न.3  संलµन 
 
    ओमती  नाला म¤ साइड űेन का  र§प के बाज ू स ेिनमाªण  िकया गया है | 
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   फोटोúाफ न.4   संलµन 
 
 ओमती नाले के साफ़ सफाई| 
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   फोटोúाफ न. 5 संलµन 
 

ओमती नाले पर पवूª  स ेिनिमªत माइनर आर.सी सी  skew िāज स े ही Éलाईओवर र§प को िमलाया गया ह|ै  
पानी िनकासी हते ुअवशयक वटêकल ³लीयर¤स म¤ िकसी भी ÿकार कì कमी नहé कì गई ह|ै 
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   फोटोúाफ न. 6  संलµन 
 

 पाइल फाउंडेशन को नाल े के साइड पवूª स ेमौजदू åरटेिनंग वाल एव ंÖलोप म¤ बनाया गया ह|ै 
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   फोटोúाफ न. 7  संलµन 
 

                             केबल Öटे िāज का अप र§प  जो कì Öनेह नगर िलंक रोड ओमती नाले के ऊपर बना ह ै| 
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1 N NATION BUILDING 

Ref: NCC/Jabalpur/603/2022 

To, 
The T earn Leader, 
AECOM, With Lion Engineering, 
Lilly Villa No B-37, Sukh Sagar Valley 
Jabalpur, Madhya Pradesh 

Date: 25/05/2022 

Sub: Contract Agreement No: 24/DL/2019-20/2020:Construction of elevated corridor 
(Flyover) from Damoh Naka to Ranital Chowk, to Madan Mahal Chowk (up to medical 
road) in the Jabalpur city of Madhya Pradesh-Reply for obstruction in existing drain 
at Snehnagar sewer drain and at P76 and permanent diversion proposal-reg. 

Ref: 

1. NCC Letter No. NCC/Jabalpur/584/2022, dated 28.04.2022 
2. AE's letter no. LECPL/Jabalpur Elevated/2021-22/637 dated 29.04.2022 
3. AE's letter no. LECPL/Jabalpur Elevated/2021-22/587 dated 22.03.2022 

Dear Sir, 

We refer to your letter cited under reference no. 2 and 3 regarding "proposal for construction of 
drain along the project alignment and connect to the existing closed box structure at P76" and 
Mhl'ifrllf:llnr1 Ill ~XiHllfl(l HflHlllli-l(Jrif HHWHf li11H !lrHifl" WH W!lllhl likH In :;11l1111il PHIHWi:•it·-l IHl/liHH \lllH 

by one. 

1. With reference-3 cited above, to improve discharge existing twin sell RCC Box Nallah for 
drainage of storm water along snehnagar ramp, NCC enclosed herewith Annexure-1, which 
shows total shortfall area for water discharge is 7.70 SQM. This shortfall area will be 
recovered by bypass the open channel along the twin sell RCC Box drain. 

Details of proposal/action plan are available in GAO and Annexure-1 for your reference, 
2. Similarly, in connection with reference-2, it is informing that, Pile Cap of P76 Pylon is in 

progress, we planned to cast the Pile Cap within 10/06/2022. Presently we did 400mm 
diameter HOPE siphon pipe to pass the existing storm water, after completion of pile cap 
we will provide RCC Box drain as it is to continue the water flow. 

Thanking you and assuring our best services at all times. 

For NCC Ltd, 

(~~~~ ~~~ 
v.'~~Raju 

(G.M ooh), MCC Limited 
J~l5~1pur Flyov~r ProJQCt. 

C .. C:- 1. The Chief Engineer, PWD, Central Zone, Jabalpur - For Your Information 
2. The Executive Engineer PWD (8/R) Division -2, Jabalpur. For Your Information. 

All & Annexure-1 

NCC Limited 
(Formerly Nagarjuna Construction Company Limited) 
CIN : l72200TG 1990PLC011146 

Kanakia Wallstreet, Unit No. 914, A-Winq, Andheri - Kurla Road, Chakala, And'1eri (E) - fv'lumQili-40009;:l T. ; -t- 91 22 (>29~~000 / 01 W, ; nc~limi~~.com 
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Action Plan for Snehanagar Ramp and Gupta Hotel Nallah 

1) Gomati Nallah along the Sneha nagar Ramp:-

The Nallah cross section area at the location of water Entry into the twin sell box is as 

a. 5.0x2.5 =13 Sqm 

b. 4.8x2.5=12 Sqm 

c. 2.6x2.0 =5.2 Sqm 

Total =30.20 Sqm 

The Nallah cross section area at SNP15 (where the Pile done in to the Nallah) 

a. 9.48x2.5=23.70 Sqm 

b. Deduct middle wall area 

c. 0.40x2.5=1.0 Sqm 

Total=24.70 Sqm 

Without Piling cross sectional area will be less as required (30.20-24.70=5.50) 5.50 Sqm 

After Piling Nallah Cross sectional area will be available as 

Plllng att!a utm ruetl:!ti rn warni" fluw = 1.ou.s=2.s sq 111. 

Total Water flow area available at neck point of Nallah = (24.70-2.50) =22.20 Sqm 

Total Short fall of water flow are will be =(30.20-22.50}=7.70 Sqm 

This short fall water area will be recover by proposing to bypass open channel along the twin 

sell RCC box drain as per shown in drawing 

A) Requ ired Open channel Area= 7.70+(7.70* 6%) =8.16 Sqm 

j ' 
1 6.5 ; 
l 

: 2.5 : 
I" - •• ,. _.,. ··7 

: 5.2 , 
► -- - ·· · - ' 

B) Proposed Channel type Open Drain cross sectional Area 

a. 2.50x2.0 = 5.0 Sqm 

ll . (( ti .. ~\i t .. ili )X? .n)xo. ~~1.1.11 .-;q11 1 

Tot;:il ArP.r1 = 9.0 Seim 

r-- -·- , 
: 4.8 l __ __ _ . ! 

A<B hence the open channel water way area not less than be 9.00 sqm. 

2} RCC box Drain at P-76 Cable stayed bridge Pylon (Gupta Hotel Nallah) 

P-76 Pylon Pile cap is in progress, we plan to cast the pile cap 10/06/2022. Presentably we did 

400 dai . HOPE Pipe siphon to pass the existing storm water, after completion of Pile cap we will 

provide RCC Box drain as it is to continue the water flow. 
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IN THE MATTER OF:-

IN THE HON'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 223 OF 2025 

News Item titled "~ 'J./t ~ ~ ~ ~ 7Tff" if 1/ll ~ '3f7TCT" ~ ii .-J.-/ct5<'1 m rrFfP, appearing in Dainik 
Bhaskar dated 25.04.2025 

KNOW ALL to whom these presents shall come that I, _________ , aged about_ years, s/d/o 
___ _____ , presently _____________ _ , duly authorized to represent the 
Respondent no. __ , do hereby appoint, RUKHMINI S. BOBDE, Advocate having office at D-366, Ground 
Floor, Defence Colony, New Delhi-110024, +91 98717 38029 (herein after called the advocate/s) to be my/our 
Advocate in the above noted case authorized her:-
To act, appear and plead in the above-noted case in this Tribunal or in any other Court in which the same may 
be tried or heard and also in the appellate Court including High Court subject to payment of fees separately for 
each Court by me/ us. 
To sign, file verify and present pleadings, appeals cross objections or petitions for execution review, revision, 
withdrawal, compromise or other petitions or affidavits or other documents as may be deemed necessary or 
proper for the prosecution of the said case in all its stages. 
To file and take back documents to admit and/or deny the documents of opposite party. 
To withdraw or compromise the said case or submit to arbitration any differences or disputes that may arise 
touching or in any manner relating to the said case. To take execution proceedings. 
The deposit, draw and receive money, cheques, cash and grant receipts thereof and to do all other acts and things 
which may be necessary to be done for the progress and in the course of the prosecution of the said case. 
To appoint and instruct any other Legal Practitioner, authorizing her to exercise the power and authority hereby 
conferred upon the Advocate whenever he may think it to do so and to sign the Power of Attorney on our behalf. 
And I/We the undersigned do hereby agree to ratify and confirm all acts done by the advocate or his substitute 
in the matter as my/our own acts, as if done by me/us to all intents and purposes. 
And I/We undertake that I / we or my /our duly authorized agent would appear in the court on all hearings and 
will inform the Advocates for appearance when the case is called. 
And I /we undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of 
the said case. The adjournment costs whenever ordered by the Court shall be of the Advocate which he shall 
receive and retain herself. 
And I /we the undersigned do hereby agree that in the event of the whole or part of the fee agreed by me/us to 
be paid to the Advocate remaining unpaid he shall be entitled to withdraw from the prosecution of the said case 
until the same is paid up. The fee settled is only for the above case and above Court. 
I/We hereby agree that once the fee is paid. I /we will not be entitled for the refund of the same in any case 
whatsoever. If the case lasts for more than three years, the advocate shall be entitled for additional fee equivalent 
to half of the agreed fee for eve1y addition three years or part thereof. 
IN WITNESS WHEREOF l/Wc do hereunto set my /our hand to these presents the contents of which have been 
understood by me/us on this Accepted subject to the terms of fees on this __ day of _ _ _ _ 2025. 

ADVOCATE 
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